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The Lok Sabha re-assembled after
Lunch at Three Minutes past Fourteen
of the Clock,

(MR, DEPUTY-SPEARER 1 the Chair)

MOTION FOR ADJOURNMENT—
contd,

FAMINE CONDITION IN THE COUNTRY

MR. DEPUTY-SPEAKER: We now
take up the motion that the House do
now adjourn. Mr, Samar Guha,

THE MINISTER, OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K RAGHU
RAMAIAH): Sir, before you call upon
Mr. Guha, may I say, with your per-
mission, that you will kindly allocate
the time in such g way that the debate
is concluded by 6 o'clock because
every time we are experiencing that
Wwe are sitting late causing inconven.
lence to the staff and the Members?

MR. DEPUTY-SPEAKER: Mr. Guha,

SHRI SAMAR GUHA (Contai):
Mr. Deputy-Speaker, Sir, I move:
“That this House do now ad-
journ.”

I do not know to what extent our
human cord will respond to the pangs
of hunger which caused the last breath
of not one or two or hundreds but of
thousandg in West Bengal, Assam,
Orissa and other parts of the country.
Having the fortune of subsidised
meals in the railway canteen in Par-
liament House and having alsn tHe
fortune of being frequently invited to
lunch and dinner in flve star hotels,
I do not know, as 1 gaid earlier, whe-
ther our human feeling, our sympa-
thetic cord, will respond to the sighs,
the cries of thnse hungry millions who
passed away and those who are still
roaming in search of a morsal of food.
a lodlefull of watery kicheri in
different parts of th country.
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On the 30th October, in my cons-
tituency of Contai, in the early morn-
ing when I got up, I found a dead
body lying in the nearby area of house
where | stayed. When the police was
informed, they did not take any
notice of 1t. The dead body was re-
moved by the Satkar Samiti. Op that
very day noon, when I was passing
by the side of the police station, 1
found a little girl trying to nuree her
‘mother lying in a fainted condition.
The mother and the daughter were
going to take a meal from a gruel
kitchen run by the Youth Congress
Committee there. While I was com-
ing back, I was surprised to find only
the little girl standing in the queue.
Going a few steps ahead, I found the
still body of the mother of that girl
lying there. The girl could not even
weep for the mother who left her for
ever; she was so much hungry that
she left her mother to get u Idle-full
of kicheri from the grue] kitchen.
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On that very day 30th October, 1
was going to address a meeting at
Balighaj near Contai, Just gn the
way, 1 found in the bazar another
dead body lying unclaimed. Another
report came from Cooch-Behar. It
was very prominently put out in al-
most all the West Bengal papers. In
a gruel kitchen, there was a queue.
A lady was found to carry a child in
her arms standing in the queue be-
fore the gruel kitchen. When the
food was distributed, the organisers
of the kitchen were aghast to find that
the mother left the child. Then it
was foung it was the body of the
chilg still, dead, completely motion-
less. The mother had come with the
dead child in her arms just to teke ad-
vantage of the fact that she would
get two units of watery kicheri from
the gruel kitchen,

T will adg many more tragic tales
from press reports afterwards. 1 do
not find there is any awareness in the
Central Government that since the
great famine nf 1843 Ayring the British
days there had not been such an un-
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presented famine that ig now rag-
ing in West Bengal, Assam, Orissa
and other parts of the country.
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1 know that Government will gtout-
ly oppose when I give the Agures of
starvation deaths. It is not my figure
but the figure of the West Bengal
Government circles which say that
asbout 10,000 persons died of starva-
tion in West Bengal. If you take the
report of the all parties delegation
that visited Delhi to meet the Prime
Minister and also reports from Orissa
and Assam, about 25,000 persons died
of starvation in West Bengal, Assam
and Orissa. A large number of them
died of a type diarrhoea which is call-
ed cholera type; euphemistically it is
called gastro enteritis, A large num-
ber who have died of famine are des-
rribed as due to gastrn enterifis. I
shall now refer to the callousness,
apathy and indefferent attitude of the
Central Government tp these tragic
happenings. I do not kmow whether
any country with a traditional civili-
sation could tolerate such a Govern-
ment. Either the Government itself
would have abdicated its power or
people would have risen in revolt
against such g callous Government to
throw it out of power. I do not know
whether the Government is tc rule
the people to death.

It is strange that the Central Gov-
ernment kept completely mum. Nei-
ther the President nor the Prime
Minister nor any other minister made
any statement. The Times of India
guve some coverage but no national
pPaper jn New Delhi covered reports
about this unprecedented famine. The
Ministers are making torrential state-
ments on other issues. 1 appealed to
the President; I ran after the then
Food Minister; but none of them car-
ed {o visit West Bengal or Assam or
Orissa or MP. This was a deliberate
move to avoid the responsibility be-
cause if any of them made a state-
ment that there were thousands of
starvation deaths the responsibility of
feeding those people would devolve
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upon them and it will assume a na-
tional character and turn out to be a
national calamity and the Centre
would be responsible to feeg the
famished people. When there is a
national calamity it i the responsi-
bility of the national Government at
the Centre to solve the problem gnd
feed the famished people.

I was really shocked that instead of
accepting the tragic fact of starvation
deaths, Babuji, who is the champion of
the cause of the downtrodden people,
ihe Harijans and the Adivasis, issued
iwo slalements denying these facts, On
20th October, he gaid at Patna,

“None would be allowed to die of
starvation. I cammot assure you [ull

meal, but I can assure you that
none would be allowed to die of
starvation.”

Then on 12th November, he said in
Rome:

“Although a large number of
Indians were not getting enough to
eal but nobody wag starving in
the country.”

“He further said that he had =no
figures on hunger problem in India
but he did not think that people have
starved {o death. They do not get
good quantity of nutrition.”

At least I did not expect this from
Babuji. Who are the people who are
dying? Not the rich people who have
the fortune to stay at 5 star hotels
Not those who have the benefit of serv-
ing the Central Government and geti-
ing some benefits, but it is the adivasis
the Harijans, the landless labourers,
the down-trodden people for whom
you raised the slogan garibi hateo. But
today they have beep completely re-
moved from the world because goribi
wasg the cause ¢f their starvation and
death.

Sir, I will start. ..

MR. DEPUTY SPEAKER: Start?
We hope we would conclude this de-
bate by 6 O’ clock. On that basis you
may take 20 minutes.



Motion for
Adjournment

SHRI SMAR GUHA: 1 will take 40
minutes,

MR. DEPUTY-SPEAKER: You have
already taken 14 minutes and you say
“1 will gtart....”

SHR]I SAMAR GUHA: The debate
-will go on at Jeast till § O'clock be-
«ause it is a burning problem and
50 many from that side also will be
.speaking,

MR. DEPUTY-SPEAKER: It is cor-
rect that we often take more time than
what is allotted. It depends on the
subject. I agree that this is a very
important and painful subject and we
should mot be too much inhibited by
time, On the other hand, I also agree
with the legitimate request made by
the Minister of Parliamentary Affawrs
that it imposes a lot of difficulties on
the staff if we git very late, The House
is the supreme authorilty to decide
about it. I am only putting this to
you that when the Minister of Parlia-
mentary Affairs makes a request to
me, I take note of it. When you
submit your difficulties, I take note of
it and ultimately it is for the House
to regulate In any case, 7 want to
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pick up a quarrel with everybody.
That 1s not my business. I am here
ip regulate. In any casr, I wanl to

draw your attention tp this limitation.
Some of the best things in the world
can be said in one minute. May I tell
one gtory? Lord Byron sat in an cxa-
mination {n describe about the myvs-
fery of water becoming wine. There
were others and they wrote profusely,
For a long time, he did not write any-
thing. At last he put only one sen-
tence, and that one sentence
go the first prize for him. Thal was:
“The water in the firskin  became
conscious of her Lord ang blushed.”
So, one gentence can do the job

SHRI SAMAR GUHA: If you want
me to express in one sentence, even if
a red hot iron is put into the heari of
these people, that would not rouse the
sympathy of these people. IL needs
many more hot irong than one.

To stari with my own constituency—
1 leave the other districts and other
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States to other speakers—in my con-
stitwency alone there haye been 700
deaths, 1 will not sdy that all these
deaths are due to starvation, There
was gastro-enteritis, a cholera type of
diarrhoea, sweeping the whole area.
Here it is not a guestion of my word
against the word of somebody else.
The Governor of West Bengal, Shri
Pias. who was once your Food Sec-
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retary, and “people are living on grass .

roots.” If you go there you will find
thousands of people who for three or
four months have not taken a morsel
of ricee. They live on some milo,
some makka, some wheat or some wild
vegetables like kachus and other
things. Only adulterated food is sold
in the market. Tamarind seeds and
sea-shellg are dried and powdered and
then it is mixed with atta. When people
eat this they immediately become a
victim of cholera type of diarrhoea
According to the Indian Medical Asso-
ciation, there are 4,000 cases and about
700 people have died of cholera and
diarrhoea and innumerable bodies are
found in the sireets. Distres- sales
of land, utensils and cattle are going
on; they sell their children and moth-
ers arc found to sell even their bo-
dies to feed their children

Now let me quote what a Congress-
man has said.

Mr. Nurul Islam Genecral Secretary
of the West Bengal DPradesh Cong-
ress Committee said:

‘" ‘sigrvation deaths’ had been re-
ported to the committee from di-
flerent parts of the State”

There is another official statement
on the 10th September with the cap-
tion “Over 100 starvation deaths in
Bengal”.

It says:

“Over 100 people died of starva-
tion in the two districts Bankura
and Purulia during the past one
month, according to the informe-
tion sent to the State Secretariat by
the official sources.”
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Then, your own Minister, Mr, San-
tosh roy, said:
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“Fifteen million people in the ru-
ral areas of West Bengal are either
starving or living on one meal 2

d“-)l
The report says:

“....from district officials some
reliable reports reaching two Minis-
ters here spoke of at least 80 deaths
due to malnutrition or want of
food.”

There is another report with the
caption “250 starvation deaths in
Cooch-Behar which is dated 2lst
September. Mr. Sisir Kishore Kar,
MLA said:

“...during the last two months
more than 60 people died of star-
vation in his sub-division (Tufan-
ganj) while another Congress le-
gislator, Mr Sunil Kar reported
75 starvation deaths in  Sadar
Sub-division.”

There is anather Railway BSF official
report which says (26th September):

“Hunger goads them out of their
village home, only to die un-
noticed on the soulless concrete
plaiform making it almost a daily
affair now on the Cooch-Behar
railway station.

Five such gaunt bodies umiden-
tified, lay unclaimed at the rail-
way station during the last five
days bringing to 12 the tota] num-
ber of such bodies found at the
station, official sources said.

Even before this months, accord-
ing to BSF sources, 11 people have
died of starvation in a single vil-
lage of Kalamati under Dinhata
police station... During the last 3
<days, 5 people including a child
died of malnutrition..."”
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This is what the Jalpaiguri Congress
President, Shri Jagall#nanda Roy,
said:
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“The District Congress President,
Shri Jagadananda Roy, MLA esti-
mated that at least 400 people had
died of starvation in his area
lone.,.”

Then, a Congress MLA has said, in
Calcutta, that 100 people had died of
starvation in his constituency.

This ij& what your Congress Presi-
dent of West Bengal has said that
the famine toll may be 1000. It
says:

“The West Bengal Pradesh Con-
gress Committee President, Shri
Arun Kumar Moitra said here
yesterday that according to re-.
ports received from Congress
workers at various distriets as
many as 1000 people had so far
fallen victim to the famine con-
ditions in the State.”

I will give you another report
that starvation deaths may reach
10,000. In West Bengal the famine
situation has further deteriorated.
It says:

“Even a State Government re-
lief worker admitted that over 2000
have died of starvation

persons
and the figure may reach over
10,000 by the end of the third

week of this month.”

This is what the State Relief Minis-
ter, Shri Santosh Roy rays:

“The State Relief Minister, Shri
Sontosh Roy, officially stated three
weeks ago that over 1.5 crore
people were experiencing acute
distress conditions and did not
even get a meal once in a week.
Now, this figure hag crossed 22 mil-
lion, reportedly mentioned by the
AICC, General Secretary, Mrs.
Purabi Mukherjee.”
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I do not know whether there is any
necessity for further strengthening of
what I have said, that 10,000 people
have died of starvation in West Ben-
gal. This is 'your official figure.
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Now, 1 want to show you these
photographs. I will leave it to the
House to judge it. Babu Ji, these

are the people; look at these people,
these starvation deaths. I will lay the
photographs on the Table of the
House. You look at these people. Do
you consider them ag human beings?
Are they not famished people? These
are al] from my constituency alone.
Do you call them human beings? Look
at the mother's dead body; the dau-
ghter is lying around. Look at these
people, Are they not famished, star-
ved people, the victims of starvation?
Have you any human feeling? These
are the starvation conditions in West
Bengal. ... (Interruptions).

SHRI M. RAM GOPAL REDDY
(Nizamabad): Have you collected
from Bangladesh in 19717

SHRI SAMAR GUHA: Mr. Reddy,
I tell you, I led a demonstration of
15,000 people in my constituency,
people came only from 5 miles’ area,
because 1 could not provide transport,
Even then, I did not want to exploit
it for the purpose of politics. It was
done by the Socialist Party. I did it
in the name of Famine Resistance
Committee, not in the name of the
party because I did not want to exploit
the food situation in the name of poli-
ties Don't try to judge each and
everybody by the reflection you made,
1 do not want to tire you by reading
from these reports. But I would only
request you to go through the reports
that have heen published in West
Bengal papers—horrowing tales, hori-
rible tales. I it possible in an inde-
pendent country? We call ourselves
a free country. We call ourselves a
civilised people. We say we have
foundamental rights. We say we have
Directive Principles in our Constitu-
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tion, We call ourselves a humanita-
rian people. If we have human blood
in our veins, these reports should have
moved us, These are not my reports.
What a horrowing tale it is. How
hundreds of people are dying. Yet the
Central Government remains comple-
tely callous, completely indifferent and
not a statement has come out from
any of either the President or the
Prime Minister or any of the Central
Ministers.

To avoid the responsibility they say,
these are not starvation deaths, but
deaths due to malnutrition. That
euphenistic word ‘malnutrition’ has
been repeatedly used parrotlike, that
rotten word that was used during the
imperialist days....

™ SHRI DINESH JORDER (Malda):
It was Churchill who used that word.

SHRI SAMAR GUHA: They never
used the word ‘starvation death’. Now,
we call ourselves progressives, we call
ourselves socialists,. We call our-
selves members of a free country.
You also use the same word and say
“They died of malnutrition, not due to
starvation,’

What do the experts say? I will
just give you a few words of what the
experts say about this. Malnutrition
is a misnomer. Dr. Jagadish Baner-
jee, one of the most eminent doctors
of Calcutta—what did he say? He
said that the “term ‘malnutrition’ may
sound high-falutin and should not be
used to rationalise the tragedy that
from hunger they are heading to
death, that those who are perishing on
the platforms, pavements and villages
were victims of mere deficiency of vi-
tamins and minerals.” Similar views
have been expressed by all the eminent
doctors and physicians of Calcutta.
They die of starvation not by anything
else. They get decayed without any
food days in and days out and their
flesh is being eaten by the stomach.
Anybody who hag been to jail or who
had been on a hunger strike may
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know tha; the man’s body gets ema-
ciated and how the stomach gets its
food, It gets food from your own
flesh, from your own proiein, from
*the protein inside your body. A
fasting man lives in that way. These
starving people—do you call it mal-
nutrition? Day in and day out, for
months together they gel themselves
decayed that their flesh is absorved
by the starving stomach. You call 1t
malnutrition? I think the reason jis
that they want to avoid the responsi-
bility of calling i ‘starvation death’

Then, even during the British days
there were Famme Codes. They
wsed to prepare Famine Code for all
the States. What is thtir refinjuon of
a famine? “The Commuss.oner or the
Lucal Govermment on receint of a
telepram required by Sev. 40, may
declare famine and the real eritenia for
gratuitous relief 1s that when nearly
half the per cent of the populution
(according o the preeeding cvnsus
ete).” So, ouly half a per cent was re-
quired for declanmg an area us famine
area, but according to the West Bengal
Government 10 per cent people art
receiving re’ief, yet, West Bengal has
not been declared famune state.

The British Government had an
elnborate code as lo how they shonld
tackle a famine. Now, we are tulk-
ing about relief, but we have not got
any code in our free country We do
1ot have such a code to see that if
there is famine how the Governmenf
will tack'e the problems and meet
the situatior We do not have such
a code. We do not have auy Nation-
al Fund for the purpoese; nothing is
done in this rerard. This is only
making a mockery of relief.

It ig stated that in West Bengal 22
million people are in starvation,
What steps have been taken? They
‘have not got a single pie from the
Central Government, They have not
given a single pie to West Bengal or
Orissa or Bihar or any other State.
This iz the position. Wes: Bengal
‘Government have spent Rs. 10 crores,
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maintenance, conlingency and others,
they could spend only Rs. 10 crores
It would come to Rs. 5 per head
That wou'd give you only 1 1|2 kil
of rice or 2 1/2 kilo of Atta. How
many days can you feed the people
of 22 milhion at ihis rate? This will
cover only for a week, What to speak
of Opposition MP, even Congress MP
15 cunsidered as a  pohtwal pariah
hy the West Bengal Government. He
has no say in the matters concerning
his coustituency An MLA has been
made a muni-badsha in his constitu-
ency He gives the johs 1n regard tu
the developmental projects He =
not accountable to anybody, He does

all the work, developmental work
and evervihing in regard to relief
and gruel kitchen As a resull

what we find is corruption, loot and
pohties  This is not inter-party but
intra-party politics, I should say.
Whatever is being given large parts
of them are being wasted due to the
corruption and leot as 1 liave men-
tioned Thas 15 the position, Sir.

1t there was one Rabuji from Weat
Bengal in the Central Governmeni,
if lhete was one Chavan from West
Benpal or Assam in the Central Gov-
ernment, not like dancing dolls, pie-
ked up puppets, such things would
not have happened. They are wait-
ing ot the darbar, as dancing dolls at
the behest of the Prime  Minister
whom they look as the Maharani of
Prajatantric Bharat, 1f such a Minis-
tor from West Bengal or from Asszm
or from Orissu had been there he
would have revolted against the Cen-
tral Government for the callousness
with which they have trealed this
problem The Chief Ministers of West
Bengal or of other states are <om-
ing to Delhi; they ook up =t the
Prime Minister as if she is the gueen
of democratic India. But if there was
such a person as 1 mentioned, he
wou'd have thrown the bunch of keys
ot the Writers' Building at the face
of the Writersg’ Building at the face
T.ook here either you give us suffi-
cient quantity of food to feed the
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starving people or you yourself feed
them or take the blemish for all the
starvation deaths. This is what such
persons would have told at the face
of the Central Government.

Now you have become very pious
and this is, with regard to the report
of the Finance Commission. They
said, no ad hoc grant should be
granied in respect of national calamity
and all that. They said no ad hoc
grani should be given to any Staie.
What is the amount spent by West
. Bengal Government? They have spent

ten per cent Trom development
expenditure. What is the amount for
Maharashtra, Gujarat, M.P.? You

have spent more than Rs. 300 crores
last year. I do not grudge. But what
has ‘been done for  West Bengal and
- other States? After all the Finance
Commission is recommendatory body
-and suddenly you become very pious
and accept this sort of recommenda-
tion. How can the West Bengal Govt.
feed 22 million people there? Your
attitude is not only ridiculous, it is
heartless attitude when people are
dying like this, when there have been
reports of so many starvation deaths
which have been reported. You
suddenly become pious in this respect.
.This is what I wish to submit.
by

I @am concluding making

following demands:

1. Government should declare the
~starvation areas in West Bengal,
Assam, Orissa, Bihar, Eastern U.P,
Madhya Pradesh and other parts of
our country as famine areas and
undertake the national responsibility
.of feeding the people of these areas.

2. A national commission should be
set up to go into the reports of
starvation deaths and make an
- immediate assessment of the require-

ments of feeding these starving
people.
- 8. All parties’ relief committees

should be set-up to feed the people
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in the famine areas keeping the
problem of famine above politics.

4, All international humanitarian
agencies like CARE, CARITUS, CASA,
etc. and other international bodies
working in India should be urged to
underiake massive relief work in tbe
famine areas. (If you are in distress
certaialy other western countries who
have exploited this country for cen-
turies have a duiy towards this coun-
try. There is nothing wrong in asking
for their help), .

5. The Government should continue
to extaad relief upto the mounth of
January till the famished people are
fit to undertake work in test relief
projects.

6. Massive test relief work should
be undertaken by integrating such
works with development projects. All
land revenues, or loans or debts etec.
piled up on the cultivators should pe
quashed,

7. Students in the famine areas
should be given adequate aid for their
studies. )

8. Massive drive for nutritiqn pro-
gramme should be introduced.

9. Policy of levy on the cultivators
in the famine areas should be revis-
ed.

10. The President, Prime Minister,
Food Minister and other Central Min-
isters should immediately visit the
famine areas.

I conclude in one sentence: Either
in a free country 'you feed the famish-
ed people or if you have any con-
science in you, you -quit and leave the
country to devils. You have already
left the country in the hands of the
devils because devils are taking lives
of millions of our starving country-
men. p -

]
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MR. DEPUTY  SPEAKER: It is
difficult to contain an opposition Mem-
Guha within the time
allotted -to- him but I -expect the Mem-
bers of the ruling party to cooperate
with me in .terms of the request of
yeur own Minister and not mine.

ailfix

Now, there are 10 Members from
the Congress Party listed here and if
I give 10 ‘minutes to each Member it
means one hour and forty .minutes
which is the time allotted to them.

So, I will reduest them to confine
within 10 minutes.
=it araTm Ryt (Arfic): A

ST HZleT, 3@ G W HIF [G0g
&1 T TTH ¥ ST gSATAAE AT g1
M AAIANF Fw AR gAY Y
Faxdamasa F g @raan g,
38 9T § ) g5 wwA g W ¥
T T[GAT TEFAT 1 AT _%sr TF
agq @l 3@ 2, fwa &1 qa 57
FU5 § | SARF G, 9F § 9fEm A
SO R § gTaF BeAr gAT WG 1 8%
AT FIIA AT FIETIAT 7 FRGAT§ BT
F FIAR FEI & T 92 G AT
xﬁ'{%‘@g@rqaara | 5T 498 § &
% ofq @R Y g aw gT AT WAHT
AT § | FOT F 3T g ¥ W
W FY SEAET AT A R, Tq F G
¥ grara oT W g R 9T KT A
T &30 FAAA A G

 fimF 30-32 awi ‘?? ] f“a'cﬁ gxn%'
3y i, afes g'f“mrr 435 g grama af
g e quﬁ("ﬂ'ﬁf aw §, 37 ot W
e Wﬁ'ﬁ?ﬁ 3¢ % Sv qfadar &
T ?ﬁm & %sﬁ ¥ ol qwar-ﬁ
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me, 39 F afcnmeesT @n &0 T
Fr mafa (@ifaiadr) =gy 1 3R &w

§ o) 9w g owEe g 9§ T
¥ B dwd WA 28 W 4, Wi
WA 98 ANGdT W 52 W 3 | I
gHR gfear ¥ cgr @ W0 H, Gara
MM I ETI RN AT GT@TT
gAl, Sa & qIXAHESET FAqeaT «gq
I qEia ¥ =g A 97 T&q0 & <gY
q ST ¥ A g qW F. A. Al FI, A

RF F AT A, g AL AL WO
Y 1 gfvmn & e fad 7 R Srqieral
Bl S TEE g, MW H A g
QrRITe ¥ §Y 97 g9 WA gl d, g
IERT 560 TG 7 41, &(HT 9§ F
arg gt AL ferar s gor, ST
IF F WA TA W&T A wGT A
q g, fSq &y wd s ag g (% wa g9
AW F FTI4F FTIA F 6& § AR
W F g § a1 A gwiT, faaver sgaAr
g g gz FET g,
foa @ o @ gy § 5 ara 47
QR aer avd I wE A U T
E N3 T ZHARTAF §, 9730 FIHT
AFAr g, AITT SHEA F DT g
8-~ 1 gL (aq A suwed; 5T g7
qUI TG 430§ A IF F qioom
a8 giar g f& s emT awd T ew a7
g S adis AT €39 @ oF sfevd
F{ 9% ¥ SART T:;rm.t.ﬁzg"r TTE

SISTT

ot R @ g R, W
£ qrro fﬂo % m# FATF FLTAX
wra N, T WD W fegad, 53
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WIS W IRDA Tk 1 SR wy e
HE AT 25 EIN WRAT qA § AL NG
%1 aga ¥ wwat w @Ay fyw
a1 , 3 & T F70 *7 WY I 2 fsar
fefremdfsamyra @
WL AF WORET FT FATT § HAT HoAN
gai & AvA W QX Sdi @ v wear
FL AT T Ara T W ¥ wwr
oy waE 51 @t & 1 Fe qmer
g7 Afar, 221 wr AR T 5 wEy,
Tr23 BFT 2 51 % AT 9T Az 700
i Az &) ag ATy Arag,
I F T A7 A v 5 qlwma #
YT AAG W, FiwT WG F we1T
P Se #Y @ &1 Tifgh aw o3aar
Y {7 # A 93 1 WO At FUIR
1 & I E waw q A qar
it strni g, f7 1% S 37 w1 wedr g
AT T BT TLNE 1 T AR F
T oTIAF A2 FETARTH
Y7 7 151 e F F For 7 gAY ATEIT,
QE TG AT FHA AL FAIFR
& 4O T 7 79y wlEy e 3w
FHFCGE N T GAIFEF g@A
UL AT AQ YA FH QA g w0
T qQITAr FEA q0fer, I F Wl
a1 & spa=ar giar wfEy, q@tan
< gpry & Ford, 9Z0 AT FA-FIN
g wrosagew gArwigEr o w9
geTHiw &, AT AAL AL W W @
g, v AarE¥ N3 AT, e
AFIFL qFIF TSy AW W

&1 awa w7 & i wigs & wias
w3 frar @ 1 9@ T @, fagr @,
T g, of g1, ma wdw g,
[T Y, TdVo §1 AT AT G /A
&7 gueqy & fgam o fagd G a9
Y& qEr g AETA T Y v

A FFFT  AA T AF 13 FOE

o ®md fFT Ar qF & 1| ¥ 900
INRAT 9T @, § W I qrg 7ai
w1 g5 awt feor s & 0 wm W
M g AT ®TA R AT AL A
FI AITNAT FW | OIF7 F AR
Fyafarr wasdrg | 1500 %@ 9
W& AT B WA B A & (AT AT
34 F qIACA 9T qgA w fA7
|9 SAR oa AL ATET { W
F g1 3 ¥ agaar g M3y s
FEA FT AT WA A Azarg faw
Faar 9347 ¢ £ 1 7@ 15 gAC T
wAA IR MAF RO AME, dq FE
g Tsar w1 g b wwe w1 faa
& 45,50 gt zAgrenmwarg ) wy
AR YT EITF aH W@ wAER
Wi F3@ ARE ATEF § WL YU
At W gvany far movgr§ o+ fadan
&7 ¥ T AFAT AR A T e qgy
§ Tfr T3 AT GAA A wkwe § AT
ST AUF A I1GE FOAL I IS §
WIT AT IS, T WT /AR,
AoEA X1 WA ® qwAe afl qar
afed 1 gaf w17 ¥ g fE
Qe F1 38 ARG T ETFA w00
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§, afFT RN W3 77 57 WA AHEA
AT UA AL H FF W@ G ST § QA
W a9 QAT L & waar g
#feq afcfeafa g, e o el §
I TATHE F R A A AT T
T8 §3E & STeT & A 9uW ¥ TR
T FI9AH, AWM & T F TET FTF AT
IT ) TR ML T T foF feell®
FIH WY ST @ § | T TS & 72
4 IE W T17 O g F A A
T FATT QL I aT@ T 7 a
GREW H MG FIT AT FF G AT
3 & AR <At At g gfeww g
AR AT SOTF TH @ H AN
%7 R feT MET = d A AR Ty
;g d e Tar fag sy sowry
&8 | §.3199 FHUT & grewtw OSHl
F @A TTE G (B N S W Fo-
Frew F1 @ @A gI AT FBT  wEEy
AT AW FI AT E A AT AT
fra 3@ feww & fagw o @
EY T <@ WY AT FY S
NI ST E | A A AR @dw
¥ Ty FTHETIGE 9 W@ g AR A
FET A AT T3 ST T FFAHT
¥ I U @ AR FAT qER
TATEE § A T wtug wicfefa =t
gFaar F & 97 53 aFead 1 W
g Mg 737 e AR A7 feema §
fiF g7 qfera F1 aR FT AR A
T F 6 AT AT IJARIA a3 37T

my

frQal zat & Aa Fgm g fw argi
'R AT qeAaE gfeewi @ 2K
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AR TS F FIA FE, 9 (67 7@ qag Q1
OIS 2 & A & ST &1 g« fAdea
F g 3w ¥ oF amfeE F T Faar
TR & 99, 3 §3 W|AF &
T AR S F g fAarex B¢ A
FY, T FT T F2F | 399 TF
& T@ BT gz @ FX AT FWAY
FT E AGI (AT ST GHFAT | ST & =
ARTE FY AR F § THEIX FT GgANT
FLAT.A1MGT 1

M R A+ AW F 9007 F
feamad o7 & )

staem fmf @ F 3 ww w5
Tal w A T g d<d v osw
q% AT G T TG T |

gafaa aa womT § f& =0 e
A ST & a<F:T wgr 9X 4@ famfe
& SU FT AFEAT FA § WIS qF a7
W g, Me 9 § AR AW W gew
W A A 39 Flow offeala &
arg< fAse @R 1

MR. DEPUTY-SPEAKER: 1 wish
everybody is as co-operative. . . .
(Interruptions). Mr. Samar Guha,
you have had enough to speak; why
do you not listen to others also?

I wish everybody is as co-operative
as Mr. Mirdha. Before I call on Mr.
Jyotirmoy Bosu I should like to re-
fer to a very interesting note that he
has sent to me; he wants me to give
him time commensurate with his
party’s strength. That is very legiti-
mate. May I tell him that calculated
on the basis that the debate will con-

‘clude at 6, the time. commensurate

with his party’s strength . is

minlites

eight
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. SHRI JYOTIRMOY BOSU (Dia-
mond Harbour) I shall take as
liftle time as possible. . .

267

" MR. DEPUTY-SPEAKER: Com-

mensurate.

SHRI JYOTIRMOY BOSU: I never
thought that you would catch it like
this.

MR. DEPUTY-SPEAKER: I will
tell you nobody can say anything to
me without being caught.

SHRI JYOTIRMOY BOSU: Today
hunger and death are stalking vari-
ous parts of the country. States like
Assam, West Bengal, Orissa, Bihar,
Gujarat, and Madhya Pradesh are the
worst victims. I should refer to a
very reputed newspaper, Economic
Times which in its editorial says:

“The spectre of 1943 famine
which had taken a toll of three
million lives stalks in West Bengal
again. Calcutta streets are crowd-
ed with famished people, taking
crumps of food from garbage. what-
ever euphemism the State CGavern-
ment might resort to, the stark re-
ality can no longer be ignored.
More than one third of the State’s
population of 4.5 million are facing
starvation due to drought, floods
and cyclone. There is obviously
enough food in the countryside...”

That is the most important thing,
Babu Jagjivan Ram.
“...conveniently hoarded under

the protection of the garibi hatao
sarkar and no serious dehoarding
efforts have been made till recent-
ly. Voluntary efforts in Birbhum

are reported to have led to
arrests. . . .”
That means nothing at all. In Assam

several thousands of people died 6t
_starvation in Dhubri sub-division
of North Kamrup district. 74 per
cent of the rural population of Assam
are below the hunger line,

NOVEMBER 19, 1974

Motion for: 268

Adjournment
1500 hrs,

In West Bengal, about 17 million
people by a rough estimate are under
starvation. Different figures. have
been given about starvation deaths,
but it runs into several thousands.- In
Gujarat, particularly Saurashtra and
Kuch, 17 out of 19 districts are worst
affected. 15 million people are star-
ving there. When Mr. Morarji Desai
visited -certain areas in Gujarat, peo-
ple demanded poison from him in-
stead ‘'of food, because they could see
no hope of life from the present Gov-
ernment. They knew they would
only starve and die. .North Bihar,
where half the population of Bihar
lives, is one of the worst affected
areas. 9 out of 10 are starving there.
In Kerala, the Government have ad-
mitted there have been 550 starva-
tion deaths. The real number is
much more. In Orissa, at least 5 mil-
Jion pesople are under starvation
Conditions in M.P. are equally bad.

This Government is bluffing not
only its own men but it is bluffing the
werld. I am quoting from a foreign
paper, Far Eastern Economic Review:

“Hongkong, November 15, 1974
India is trying its utmost to soft-
pedal reports of famine in some
parts of the country. New Delhi
has sent strict instructions to its
dip'omatic missions abroad that
they should blindly deny stories in
the international press saying that
the ‘problem is reaching seriaus
proportions. The envoys are re-
quired to tell foreign officials that
the situation has been exaggerated
in the media. This is pricking
some consciencess...”.

That is the directive. I will quote an
extract from the Time magazine,
which T am told has a circulation . of
50 million: . .

“Nearly half a billion people are

- suffering' from some form of hun-
" ger; ... India alone needs 8 to 10
" million tons of food this. year from
outside sources or else as many as
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30 .million people might starve.

.. Food riots have became common

place in vast sections of ‘India...In
the Kutch district of drought strick-
“en Gujarat, peasants patiently wait
for dogs and vultures to finish
picking at the carcasses of dead
‘cattle... The hungry gather up the
bones and sell them to mills where
they -are made into bone dust, a
kind of fertiliser.”

.Such articles have rome out at which
»my head hangs down in shame, but
-this Government js unperturb because
‘they can behave like an ostrich, which
-can hide its head in the sand and
think that others cannoi see him!

Whilst Indira Gandhi is underplay-
ing the whole thing, it could well be
compared with the saying, “When
Roéme was burning, Nero was fiddli-
ng”. Her crooney. Sardar Swaran
Singh swore in a press conference in
Washington that not a single starva-
tion death has taken place. Tell me,
what a big lie it is! It is an organis-
ed, well-arranged narration of lie.
Like Indira Gandhi, like Minister.
He never tells the truth. They con-
veniently suppresseqd the details that
even the State Congress President in
West Bengal mentioned, namely,
theusand deaths due to starvation
have taken place. I am quoting. from
the Statesman:

“At least 1,000 people had died
of starvation and various' diseases
caused by the'acute food scarcity
in West Bengal, according to the
reports received by the WBPCC
from -different  districts, Mr. Arun
Moitra, the PCC President.  said
here.”

Jt. is not :my saying or the saying of
criticis, but of a spokesman of -the
party in power. The Minister of Re-
Yief in West Bengal nays that the food
situation in ‘West Bengal is indeed
extremely Adangeto‘us There are so
many ‘1ike that. But in Cooch-Behar,
the situation surpasses all civilised
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levels. What has happened in Caoch-
Behar has been described by no less
a person than an eminent -journalist
writting for the Times of India as
follows:

“As I entered Cooch-Behar town
last week, I was accosted by
a man who implored me for
help in cremating a boy, all
skin and bone. I soon learnt
that such cases are only too
common. Often bodies of
victims jare abandoned on the
roadside, at railway stations,
in school verandahs, BDO'’s
offices; village markets. and
even in backyards of private
houses. At the present rate
they will soon stop counting
the dead and official records
will show nothing even to
suggest that there was a
disaster.”

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
JAGJIVAY RAM): How meany did he

‘see himsgelf?

SHRI JYOTIRMOY BOSU: He said
he saw a number of dead bodies at
the railway stations.

SHR] JAGJIVAN RAM: He was
told.
SHRI JYOTIRMCY BOSU:; TFor the

benefit of the hon. Minister, I will
read that report again:

“As I entered Cooch-Behar town
last week I was accosted by
a man who implored me for
help in cremating a body, all
skin and bone.”

8o, hé saw the dead. body.

SHR] C. M. STEPHEN (Muvattu-
puzha): No, he has not seen the.body.

'~ SHRI JYOTIRMOY BOSU: I can
only say that when a man is not
sleeping you cannot wake him up.
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The report further says:

*.... the suthorities have thought
it necessary to organise official
squads to dispose of bodies,
often in batches.”

Let there be an official machinery
to find out whether it is true or not.

SHRI C. M, STEPHEN: Somebody
has told him this. That is all

SHR1 JYOTIRMOY BOSU: The
Economic and Political Weekly report
further says:

“The Stlate's Relief Minister him-
self put the figure of the
starving population al 15
million. Spokesmen of estab-
lished political partics, in-
cluding Ministers of the
Congress, speak of slarvation
deaths by 1the hundreds
Despite the government's
attempts to seal off Calcuttr
from the onslaught of hunery
villagers, the city's pave-
ments, parks gnd porlicos are
cluttered with destilute
families who have mananed
to sneak through the police
vigilance "

It further says:

“Hunger, of course, is a perenmatl
expericnce for most people in
rural West Bengal during
these months of the year But
it has not heen experienced
on the present scale for
31 years—not since the torgj-
ble days of the autumn of
1m‘||

Well, if you want. T ean present this
ecopy of the Economic and Political
Weekly to the Food Minister

In the 2¢ Parganas the situation is
equally bad Half the people that
come to Calcutta, I should say, come
from south of 24 Parganas. In Assam
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in Dhubri, North Kamrup the position
is the same. In Bankura for the firast
time starvation has stalked the middle
class. ... (bell rings).

MR. DEPUTY-SPEAEKER: Has he
finished?

SHRI JYOTIRMOY BOSU: Yes.
MR. DEPUTY-SPEAKER: Shn
Stephen
SHRI JYOTIRMOY BOSU: I ghall

make a note of the time which you
give to every member and I shall
dispute each one of them. It iz not
a joke. Do you think we gre herc as
professional pleaders? 1 am terribly
distressed,

MR. DEPUTY-SPEAKER Well, |
understand the anger, the righteous
indignation of Shri Jyolirmoy Bosu
I have dmawn his attention to the
limitation of time and to the request
of the Minister of Parliamentary
affairs. When I ring the bell it does
not mean that [ havr szked him to
stop I gave him the warning He
had asked for time commensurate
with the strencth of hus party and 1
had given him time commensuraie to
the strengih of his party When 1

ring the bell, it doers not mean {hat
he should ston 1 have nnly given
warning.

But we cannot run this House if
we show our pique on everything
You don't like certain things and,
therefore, you sat down i n disgust
When wou sat down, I saw you sat
down in dispust. T turned to you and
asked “Are you serious™ a nd you
said, “Yes”. Therefore, I called Mr
Stephen We cannot run this House
in this way We have 10 run it in »
Proper way

SHRT JYOTIRMOY BOSU- | wilt
take another 5-7 minutes,
MR. DEPUTY-SPEAKER: If you

want another 8 minutes, I will give
you 5 minutes. Mr. Stephen, let us
hear him for another 5 minutes.
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SHRI JYOTIRMOY BOSU: About
Bankun. the people who never dreamt
of living on dole have to accept
chapatis prepared on gruel kitchens,
But to the middle class, starvation
bhad never been so0 close as today
It says:

“Ovens have not been lit in many
homes for days together but
out of shame the people have
not approached the relief
organisations.”

That is the condition of the people
there.

The conditions are even worse in
the district of Purulia. I was talking
sbhout Assam. It says:

“Assam today is in the grip of
famine. ‘There have been
reports of starvation deaths.
Government sources have
admitteq that 74 per cent of
the rural population are
living below the hunger
line.... Despite early indi-
cations of food shoriage in
March and April, the Govern-

ment had held out false
assurances of successful
procurement and adequatc
stocks. ..”

There are glaring instances of faure
in Assam,

Then, this is from Patiriof:

“Believe it or not an eight-year-
old boy sells in Assam for
only Rs, 35 quite a bit cheaper
than a medium-size goat. On
13 August, a group of news-
men visited an area of North
Kamrup, said to be one of the
worst flood-affected places in
the State and met the eight-
year-old Arfan Ali and his
buyer Moslem Al in the
village of Kandhabari....”

This is what is happening very near
a the place where you come from.

Motion for  KARTIKA 28,
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MR. DEPUTY-SPEAKER: I am
very concerned about it
SHRI JYOTIRMOY BOSU: [ am

very glad to hear it, I appreciate that

Coming to relief, it is only meeting
the needs of 2 per cent of the
population, Due to the in-fight
amongst the ruling party and the
stealing that goes on, even thui 15 not
reaching the common man. In ralief
camps that they have started in
Asgam, 150 gms. of broken cereals,
boiled, are being given once in a day.
Even there, the food is killing the
people because the food is not quite
good for the stomach of the starving
person. Sn, deaths are taking place.

The other day, six Opposition MLA:
from Assam came and they wanted
10 sce the Prime Minister They
waited for 10 days. They were, more
or Jess, refuscd an interview. ‘Then,
at my instance, they were able Lo see
Mr. Dhar, My, Dhar prgmised to visit
the Golpara Diseriet Later oun, he
declhined to go. They insisted that o
tne lood was not rushed to Golparas
District, the death-toll which is at
present  about 100 per day wil
continue

The Government admutted that the
shortage was margial and the per
capita availability of food was much
more now. I will show you from the
documents that I have brought here
According to the reply given by the
hon Muuster, gnly yesterday, the
total production of cercals in 1972-73
was 871 million tonncs and the total
import of cercals was 697 lakh tonnes
In 1973-74, it is much higher. The
total production of cereals in 1973-T4
is 3.9 million tonnes whereas the
total import of cereals iz 4347 lakh
tonnes, So, the per capite availability
fs more. But the production is
93.9 million tonnes. The per copita
availability of food per week should
be 3000 grammes or 3 kg But in »
place where there is full rationing
they are getting only 1250 grammes
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per week and in areas where there
is modified rationing, they are given
practically nothing. The rationing
system is on the verge of coliapse.
The public distribution. system . is
systematically dismyantled in oreéer to
make room- for the )otdars, biack-
marketeers and hoarders because if
food is available through the public
distribution system, the black-
marketeers cannot flourish. So the
black-marketeers should be given the
freedom to loot in this ‘Garibi Hatao’
and the public distribution system
should be dismantled. That is the
truth,

I want to say that this is h2ppening
in tetal surrender of the Government
1o the black-marketeers, hoarders and
jotdars. ' Mrs. Indira Gandhi #s
running’ with the hare and hunting
with the heund. For 800 million
population there is no food problem
and the finding is by no less than a
tcam of American scientists some of
whom arg Nobel Laureates. But, in
this country, after 27 years of freedom,
not more than 22 per cent of the
caliivable land ig irrigated, flood
preveniion measures are very little,
there is 1no drainage system and the
Eriergency Agricultural ProJuction
Programme and the rural Emplov-
ment Crash Progremmo both have
been rtilised to further the canse of
the Congress Party. In fact it has
delivered ncthing at all.

¥or the XKerala Government, the
Cenfral Government bdromiseq 89,030
tonnes of rice, They have Dbeen
promising year after year at the rate
of 12 nunces ner adu hTis month
they have been given cnlv 25.000
tonnes. Now they have hcen given
2 kg of rice per familv per week
irrespective of the numb:cr of members
in a family. The State praduces cash
¢rovs and earns a Jot of foreign
excharg-e through sales of jute, tea,
pepper, Tubber and so many nther
-=commod1ties It must be treated in
& way, as the yuse teh land for thas
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production of cash crops by not
producing food items, that they are
adeguately compensated and they are
not to come to.the Central Govern-
ment with a beggar’s bowl year after
Year.

We have been demanding for a
National Food Budget. Shri Jagjivan
Ram has rot paid any attention to it.
Who is responsible for the starvation
conditions in the country? Not the
nauiral calamity, but this pro-landlord,
pro-hoarder policy ’of this govern-
ment. What is the real way out?
The Government should undertake
the full responsibility of feed ng the
people, wholesale States trading in
foodgrains, co nmandeering the surplus
foodgraing belonging to persons who

own more than 10 acres of land,
giving up this pro-landlord and
pro-hoarder policy and stop the

operation of black money and deficit
financing must be stopped. Why
don’t you have a good procurement
and distribution machirerv? Because
if you really strengthen the publie
distribution svstem ard if you really
keep the raticnirg svstem alive and
meet the reguirements of peovle, the
black-marketeers, . the hoard=rs who
are the matron saints of this narty and
financiers arnd nrotectors of this party
cannot survive and flonrich. There-
fore, they cannot remain in noawer,
Therefore, wyorr cannnt run with the
hare ard hunt with the hounds.
To-dayv that is the condition.

SHRT . M. STEPHEN (Muvattu-
puzha): Tre is ona point cn which
there is na diffarence of onirien in this
House znd that i that in the matter
of fond the countrv is passing through
a d'fi~ult sitvation. No evidence is
necessary, no statistics are necessary
tn nrave thnt e ars jn g tizht posi-
tion as far as the food requirements
ar= concerned.  There js _another
Mmatter on wihich there may be a
difference of opinion. that this tight-
ness in the 'matter of food is not ex-
clusively Indian in character. It is
anw international phenoména to-day.
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To emphasizg that it is an internatio-
nal pheno'mena is not to make an
attempt to reduce the gravity of the
situation that our country js facing.
Faced with thig situation fhere are
three approaches which are possible.
One is to hold a determined position
10 handle the situation and to find out
a solut.on by mutual cooperation and
cooperative approach. The second
approach is ap approach of helpless-
nesg and despair and frusiration and
saying that everything 18 dark and
therc is no way out and so on That
ig the second tvpe of approach. And
the third approach ig this. Th's is an
approach of exireme callousness, cal-
lous glee saying now that the Gov-
ernment is caught in the wrong foof,
le; us make capta] out of suchi a
€runiion, and aithough  expressing
indmnation and remorse at the kind
of difficulties which this country is
facing, nevertheless, manipulating
things on the political plane in such
a marmer as to make the situation
really more and more difficult These
are the three different k'nds of ap-
proacheg which are possible,

KARTIEA 28,

The plea that 1 would like to put
on behalf of my party is not to repu-
diate that there is no such dificult
siluation 8s we see lodav, that there is
not ever one starvat on death, not to
say everyhing ig so easy and so on,
but to p'ead that given the conditions
that are ohtaning in the country and
in international p'ane, the Covern-
ment has been doing whatever i8
possible, whatever is humanly possi-
ble to tackle the situation and that,
had it not been for the effarts of this
Goverament, (who tackled this pro-
blem with the highest of priority) the
posttion woquld have really become
dismally bad for this couniry. I would
point my finger of actusation at ™y
frignds on the opposition betause
many of them are trying {o make a
politieal capital out of a diffitult situa-
tion. They aré doiny I redardless of

e tepbreustons wm&_ such thingd
will_fave i3 this couniry, in regard
1 the wiich do in the politital
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plane, in the campaign plane and in
the propaganda plane,

My friend Mr. Samar Guha made
certan observations. He saig that
25000 people died of starvation, Any-
body 15 free {o suggest what he likes
Buy let us rioy forget that we are
ded.ng with liuman problems. We are
dealing wilh human be.ngs, When
you say that there are so many star-’
vation deaths, tha; there are deaths
on such a large scale, you are doing
a s.gnal disservice to this country by
plaring such sorts of  exaggerated
statements before the House. 1 do not
krow op what basls he has said that.
There is no repori or statcment of any
such kind which we have come
across We have to remember that
when this country launched on her
indepondomee in 1947 we started with
a population of 30 crores and today
this h1e gone up to 58 crores. I am
not saying # at population moving up
is n dangerous matter and we must
bo*tle apsinst it or that we should
bemoan thay matter or anything of
tnat sorl. The fact remaing that we
hd to fead 30 croreg of peoole in 1047
and we have to fecd 58 crores of
people (wday  And in addition o this,
there can be ng dispute on the
fa~g that the standard of living of the
people Mas gone up in the meanwhile.
There is @ large demand for food-
griins, at least in 2 particular section
ot the peeple in this country. In 1947
onr imoorted figare of fooderains was
g0 lakbs fonnes This has progressive-
1y gone down to 18 lakhs in 1971 and
in 1972, around 20 lakhs This country
coulq feed itg population without a
recurrence ¢f what we know as the

Bengal Famine in 1043, 'There i#
cnng'derable tmprovemeny in the food
Even Mt

situatio, in the country
Jyotirmoy Bosu could not deny that
production in thls respect has

up and the countrv is moving towardy
sel-sufficiency !{;e
Let the credit
ermrment when it ig due, whether it be
tn the matter of jmplementation  of
1and reforths, whethet & be in the
matter of gVIng better fertilisers



that, because all these measures have
in the improvement of
position in the country.

The position would have been be-
tter, the estimate would have been
115 million tonnes in 1972-73. No-
body can deny from 1871-72, 1972-
73 and 1973-T4—for a continuous peri-
od of three years—we have been
facing natural calamities of drought
and floods. Sp much so that what was
expected to be of the order of 115
million tonnes went down to 87 mil-
lion tonnes and then as a result of

The question 13 how to get i
around. Whether Government took
measunres to face the situation or not?
Government d:d take measures. What
measureg Government took? Govern-
ment reversed 1ts plicy that there shall
be no imports. Although from politi-
cal angle there was opposition for
import of foodgraing, saying that
fmport of foodgrains from such and
such quarter should not be allowed,
even then Government  garnered
whatever foreign exchange they had
and bought food at phenomenally
high price. Qur Government approach-
ed Russia and imported foodgrains to
the fune of 2 million tonnes on loan
bagis. So much so that 1n 1973
Government was able to 1mport to
the exteni of 6.2 million tonnes, This
I say becauyse it was out of the ke~
enness and insight of the Govern-
ment to see that the people’s lot
should not be allowed to suffer that

nered whatever foreign exchange
they could and imported foograins

Now, look to the public distribution
system. An effort was made to stren-
gthen publie  distribution  system.
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That was the remson why Govern-
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tical parties opposed it and Isunched
a campaign against it and saw to it

that that programme failed partially.

Sp much so that the Government

could only purchase to the extent of

4-45 million tonneg as against § mil-'
lion tonnes with the result that Gov-

ernment could not build up buffer

stock. Nevertheless, taking up the:
figures we find that the public distri.

bution system was being fed on a-
progressively higher scale, In 1970-T1

the public distribution system had 8

million tonnes; in 1971-72 it had 7.8

million tonnes and in 1972-73 it had

11 4 mililon tonnes in 1873-74 the

publio distribution system had 11

million tonnes and as on date it has

95 million tonnes, That means on

the public distribution system the

foodgrains were being ,passed over

to the people and the people are

being sustained on the basis of public

distribution. system Nuw, Mr. Bosu

said you have got sufficient food-

grains. You have managed to pro-

duce sufficient foodgrains. When Mr.

Bosu underlines the position {hat

there ia sufficient foodgrains produc-

tion and that the Government have

imporied sufficient foodgrain un-

wittingly he {s paying complement

to the Government that Government

have managed to get this much in

the country. But the difficulty he

says is about hoarding, black-

marketing and the inffationary trend.

There Is inflationary trend.

Recently Government took ateps
to fight inflation. What was the
attitude of the Opposition? They
fought tooth and nail against those
measures. They are fighting tooth
and nail against the Ordinnce on
smugglers and the Presidential
Order. To them the fundemental
right of an individual is greater than
the fundemental right of the people
of this country. To them the fundé-
mental right of a smuggler is grester
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the fundemental right of the
people to exist. Whatever step Gov-
ernment may take the Opposition
wants to oppose it, Therefore, the
Opposition’s attitude is one of making
political capital on the one side and
sabotaging everything that the Gov-
ernmeni does to ease the situation

The figures show that in the course
of the last year the total raids conduc-
ted were 53,231 and the total food-
grains that were dehosrded were to
the tune of 5.97 lakh tonnes, This
de-hoarding took place and if de-
hoarding has to take place MISA
will have to be used, people may
have to be arrested and put in jail

The question 1s: Here is a national
problem. Is the Opposition prepared
to cooperate with the Government
io tackle the national problem? Act-
ually, the Opposition is taking stand
along with the an.j-social elements
and joining them to fight the Govern.
ment and sabotage the Government.
This is the position

Therefore, all that 1 submit is,
there 15 no difference of opinion that
there 1z crisis in this country; there
15 no difference of opinion that the
country and all the nations are pas-
sing through difficulties. Burma
which was exporting rice the other
day is now itself in short supply.
Soviet Russia after 60 years of revo-
lutionary existence had to go to
America to purchase wheat, China
today is the biggest purchaser in the
international market, They are now
competing with India to purchase
foodgrains in the international market,
Nobody is gelf-sufficient. We know in
Rome many countries assembled and
said that the worlg is on the razor
edge of starvation.

]Jl,thmklr the question is whether

‘We are prep to remain o5 4
fam.ilyto htthhandtldcmrths
«crisis, 1 am an wggrieved party.

Motion for  KARTIKA 28,
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Kerala gets only 25,000 tonnes, 1 have
got to tell the people if rice is not
available and wheat is available yom
consume wheat. I something else is
available you have even to take that

282

But, Sir that is not to say that the
Government has discharged all their
responsbilities. They have to inten-
sify their drive againsi hoarders.
They have to intensify their drive
against anti-sorial  elements and
whatever the Opposition may say if
it is necessary to nozzle down the
people who are robbing the people
even if you have to use 100 Presiden-
tial Orders to see that they do not
scuttle the steps you take you have
to do thatt Now, on agricultural
front we may even be required to
have deviation in our policy. In ensi.
fication on the agricultural front is
absolutely necessary. Industrialisa-
tion must be there but industrialisa-
tion cannot survive unless there is
solid basis of agricul.ural production

SHRI SAMAR GUHA: Sir I rise
on a point of order, The adjourn-
ment motion relates specifically to
the issue of starvation deaths amd
the rehef provided either by the
Central Government or the State
Governments., He 1s talking about
long-range programme, 1 want to
know whether the speech that
being made by the hon. Member is
relevant to ihe subject matier under
discussion.

MR. DEPUTY-SPEAEER: I am
very happy ihat this point has been
raised by Mr Guha. My geat will be
more comfortable if Mr Guha re-
members this and is wmore mindful
about relevancy. In this case he
wants to know as to whether what
Mr. Stephen is saying is relevant or
not.

Now, the cose that was ciled is
this. There is a charge on you that
you are making a pﬂ'ltjcal capitsl out
of the sufferings of the country.
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Rightly or wrongtly this i3 the im-
pression that you conveyed. Mr. Ste-
phen is trying to rebut that. Is that
97

SHRI SAMAR GUHA: I only want
to make a submission to you. I am
grateful to you to rumnd me about
this The point that we mad> is a8
per the official report about the siar-
vation deaths and the amount of re-
lief piven, Is th.s mot a relevant
thing?

MR, DEPUTY-SPEAKER: Anyway
that is for the Hous> to decide. I have
given my ruling on’y on the limited
question about the relevancy.

SHRI C. M. STEFHEN: About a
couple of sentenc:s more and I have
done. Mr. Brsu h1ag made a reference
to Kerala,
focuzs the case of Kerala. As the
hon. Member said we are rice-eating
peoole and we are defiat to the
exient of fifty per cent of our require-
ments. That is why the zonal arrange.

m-ni{ hag been created—the State
Zonal arrangement—and I am not
disputing that. The basis of this

arrangement was that the surrounding
States—Tamil Nadu and Andnra Pra-
dech—would together meet our re-
quirements 8o that we may be able
to carrv on. What happened mnow
is that Kerala ig saled off. We can-
not purchase the foodgrains from out-
side. Every State ig sealed off on
the solemn undertaking that the
States will take care of us. That was
fhe bagls 6n which this arrangement

was made But, what happened was
this. The Tamil Nadu does not
supply that; Andhra Pradesh does

supply it quota. The other States
have failed,

The present pos'tion today ls that
ths Central Government accepts the
responsibitity to feed different States.
Hut, the Centrgl Government have na
right and the author'ty, constitutional
er otherwise. tp ‘make procurements

Well, Sir, T do want to’

responsibility but you do not have the
machinery in order tp procure the’
foodgrains. Yoy have got suth an ar-
rangement. I support Mr. Bosu when
he says that there must be a national’
food policy. That national fopd policy
is not merely for measuring up and
budgeting through but of getting what.
ever surplug is available throughout
the country. That arrangement has
got to take place, And this is &
matter and I want to pinpoint on that
I call the attention of the hon. Minis-
ter to that.

1 wani to say in the end one thing
My submission 1s that the Govern-
ment is going on correct lines but it
is the Oppos.tion which is scutthng
the whole thing. They feel that by
scuttling this thung in this way they
can make us weak DBecause we are
sirong, and the country will go ahead

SHRI H N. MUKERJEE (Calcutta-
North-East): Mr Deputy-Speaker,
Sir, in a thm House and in an atmos-
phere of characteristically bhsiless
indifference, we are discussing the
ques ion which  affects our people
most witally.

I am happy that Sbr; Samar Guha
tias bren enab'ed to have this opport-
unity of putting forward the motion
which implies g reprimand on the
Administration. 1 recall something
which 1 did a long time ago when I
noticeg the incptitudes of thi8 Gov-
ernment that one cap sometimeg under-
stand why people are wicked or in-
capable. But, one cannot undersiand
why we are not ashamed.

As far ag the present economic con-
ditions in the country are concerned,
I am sure, my friend, the Agriculture
Minister will agree with me that the
shades of 1043 had appeared. It is
not a job that we have been able to
dispel those shades. The fact is that
after twentyfive years of our Indep-
endence, peopls die of starvation In:
the streets of our towns and im our
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villages. Tuey come to the Railway
Stat.ons in gearch of food gnd gome
kind of occupation to keep themsel-
ves alive and they die—thege men,
woinen and children. If this iy the
condit.on of things to which we are
reduced, I expact the Government of
this country at least to come before
our people with sack cloth and ashies
to tell them that we are very sorry
about what happened.

285 KARTIKA 28,

In 1952, Pandit Jawaharlal Nehru
when he was told that he had given
an assurance that all imports of food
would be stopped in a litile while,
answered frankly—I am quoting his
words—

“I regrey that my words have been
falsified and I feel thoroughly
ashined that what was al-
mosi a pledge to the country
has been broken",

He had the guts to say, the moral and
intellectual guts to say that but the
Govrrnment of 1oday is callous, is
cynical, ig erlminal in so far as the
condition of the people 15 concerned.

In so far as other problemg were
concerned, after the partition, 80
many problems came and Jawaharlal
seid I the Provisional Parliameni—
I am quoting his words—

“In fact, I have often wondered
why the people of India put
up with people like me who
wag connected with the gover-
ning of India after all that
hag hapPpened during the last
few months. I am not quite
sure that if I hag not been
in the government, I would
put up with my government".

The people put up with him because
he could appear befare them as a hu-
Ran being and speak to them in a
Voice oy humanity, bug here the Gov-
frnment tries to dismias the reparts
sbout gtarvation, How do you dis-
mies them? Mz, B. K. Dgschowdhury
i fram Cooch-Behar. I have o time

1806 (SAKA) Motion for

Adjournment

to refer to reports about the oorie
scenes in Cooch-Beuar, the distress
of the peuple there. Shri Samar Guha
has gon: a good of it. I am sure about
it. Can he deny the kind of thing
which hag happened? Have not the
Munsicr of Relief of West Bengal,
Mr, Sentod: Roy or some such person
~1 do not remember namcs—and other
MLAS of the Congress Parly said re-
peatedly that in Cooch-Behar railway
stat vy and eizewhere dead bodies were
found and they were dead because
they did not have anylhing to eat?
Thev cou'd not keep thums:lves alive
in God's good earth. Is it not true that
8hr; Ram Sahay DPandey gave a spe-
c1al imetview t{o newspapers explain-
g how 1n some of his sreas in Madhya
Pradesh pe~ple had tn live for more
than two weeks on leaves of trecs
the jungles and then they died? Thal
wag a stateroent he made to the press
and now Mr. Stephon—T am glad he
put tug case comparatively 'moderalely
for him* I was 21°ruid he would out-
Stephen Mr. Stephsn—even hg tried
1o defend the case by saying, ‘No, no,
not very much has happened’. How
much do you wish to happen? Do
you wish a re-enactment of 19437
Would you be happy? Would the
Opposition be happy? Would we be
happy. Does it make us happy ta say
thal people are dying that parents are
selling their children in order to grt
the wherewithal for life, that young
women are having to sell their flesh
because female flesh is dear ty some
people of g certain fashion? Does it
make us bappy to say these things or
do we have to say these things be-
cause conditions have become tpu dis-
mal?

I was abroad recently and I found
pigs in most countries are befter fed
thap human beings in this country?
Are we going to stand this sort of
things? And for how long? Do not be
cynical, do not be callous, because In
that cage you would be political eri-
minalg of the first water and the coun.
try will throw you out. There is ne
doubt about it.

We have an acquiescent saciety,
4,000 years of social hierarchy which

286
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never changes. Shr1 Jagjvan Ram
knows in the blood of his blood and
m the hone of ius bones that we are
an accquiescent  society; we do not
change But bewure of the theory
of @ patient prople: when a patient
people turn. they will turn in a man-
ner which you and I would all have
to regrel That is why we want a
change m our policy We want in-
telligent apphication of patriotic in-
teresls in go far us the solution, of
our problems are voncerned. Unlike
Jawaharlal Nehru this Government
vynically disregards the sensitivily of
our people

Sturvation deaths have taken place
I had occacion to say once before ask-
ing an adpurnment motion  last ses-
sion that the Gevermanent of West
Bengal had the gumption to say that
these denthr are not on aecount of
sturvation but on account of malnu-
tntion Malnutritin—-my foot. They
dieq betnuse of malnutrdion and not
lack of nutrition, wrong nutiition,
They ate leaves of trees which are not
edible  Thev (id not die of starva-
tiwn! Nobody dies unless the heart
stops: 80 everybody dies of heart
failure: nohody ever dies of any other
tisease? Starvation wand  starvation
alone iy the recason. In Caleutty 1
have #ern thingg which remind me
of 1M3. People vomg with 3 begying
bowl in their hands and cry for a
Little Tice or waterygnauel Heaven
knows for how long our people would
have to lLive like this and how long
the lJangarkhanas should be thure, huw
long would it be necessary for the
bourgeois civilisation to exercise its
philanthrophy and have these miser-
able relief vamps? 1 know relief
camps have to he opened hecause
they have to be fed. For how long
are we going to keep our poor and
destitule in special camps and feed
them? Are not they human beings.
Just like you and mey We all live
sn air conditioneg comfort and we
make speeches. How long is this kind
of thing going to continue? That is
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a question which should be in the
mind of everybody. That is why
when elections become the topic, you
al] gey jittery; we all get jittery be-
cause our people, if they really ask
questions, will never get answers.
What answers have we got to give
them? Canno! we feed them? Many
things are said. The global situation
ia wrong; the inflation is there, this.
that and the other thing Does that
feed you? Why should our people ac-
cept your idea: the population prob-
blem is terrible; the Rome Conference
would be something, 1es us wait for
twenty yeary more. It cannot hap-
pen That is not politics; that is not
life We have to do something about
it
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Have you pot that sense of ur-
geney? T ask you, Congress Mombers,
many of vou. are our friends. 1 am
prepared to trust you. That is why 1
sometimes pursuc policies which may
not be liked by my friends on this side.
But 1 ask: are you serious? If you are
genuwmely setious, whut measurcs are
you taking? Mr. Jagjivan Ram came up
und said the other day that there was
no real shortage and if whatever was
available ¢ould be distributed in a
humane fashion, the problem could be
solved. God bless you, go ahead and
do something about mobilising the
enthusiasm of the people. Get P. R.
Das Munsi and the rest of them and
gel others from the other camps also
and get a veal food corps, young
people who would work and get rid of
your miserable bureaucracy which
stands in the way. Mr. Stephen had
the gumption to say that the opposi-
tion sabotaged the idea of the taking
over the whole sale trade in food-
grains, What a wonderfu) idea? For
a Government Party Member, for
Mr. Stehen to say that we on this eide,
some of us have sabotageq and de-
feated your policies, what kind of 2
Government or you? You say
you adopt a certain policy and then
you put up some excuses and say that
because of Jansangh and Swantantrs
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you can't do something. Is that
peltties? % Is shatWuntigwtindiig? Is
that humanism? 1.do not wunderatand.
This country khoulll try to wake up to
its. responsibilities, & have a hell of 2
ot of material but how do I deal with
them, when thid thing iy a Mmaan
problem. Gandhiji had said and said
this repentedly. * No istry, no
jugglery in-figures, no argumentation
can explain away the things in' Cal-
cutta and alstwhere.! From Assam to
Gujarat in Madhya Pradesh, Orissa,
Bihar, Waest Bengal and Cooch
Bihar, Midsapur,.Bankura and Purulia
and so many other places, people see
what is happening. No sophistry, no
jugglery in figures and no argumenta-
tion can &xplain away that thing.
Something has got to be done about it.
But I do not see any sign of an aware-
ness of this. We have had a plan for
sp many years. Why is it that we
hear today a repetition of what we
heard in the British days, when the
Budget of British India was supposed
to be a gamble on the monsocon. Even
now why do you say that? You had
a great green revolution which had
produced wounderful results. Now
you say that the monsoon has be-
haved badly. Drought on the one
hend and--fleods on the -other'have
combined to bring about famine all
over the country. Why do you say so?
Why does it happen in 1972? We can
deal with problem which had been
created on account of the Bangla
Desh crisis Why don’t we have fore-
sight enough to do something about
today? 1 am not going to blame you
only for what has happened before.
But do something here and now. What
is the idea of a Plan? Do we «till live
in a completely anarchic society? My
friend Shri D. N. Tiwari is here and
from 1852 onwards in every sessioh he
points out that Champaran continues
to be one of the most backweard Hreas.
Nothing has happened there. Gandhiji
started movement in Chainpafen
because people-there lived under vary
difficult conditions. Champaren is very
aruch $h sty ebun' todayy the éomdi-
tion is the same. Then why have we
a Plan? What & the {ta? st béing
2501 L8--13
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80 is it not necessary for us %o
examine the implication of what is
happening? Why is there, at the same
time co-existence, talk about self re-
liance and talks about aid from
western powers in particular looking
forward to Kissinger's visit and all
the rest of it? Why should we go
on having this kind of plan?

29°

Sir, I do not wish to prolong the
agony of myself and of my friends.
This is not a matter of more argu-
mentation and putting up figures. I
have got a whole lot of figures, but it
is no good referring to these things.
What are you going to do about 1t?
Your public distribution system has,
if it has not collapsed, at least broken
down to such extent which is most
damaging to the country. In West
Bengal in particular where the politi-
cal chimate is 1mportant for the future
of your Government and for the
country as a whole, the temperature
of the people is at the boiling point
because things cannot be tolerated in
this manner much longer. But that 1s
not the only point We have to do
something all together in order to
solve this problem. For that, Gov-
ernment first of all hag to have the
humility to go before the country and
say that they are ashamed about
their non-performance of what they
should have performed. They should
have the humilily to go before the
young people and tell them that they
have now been able tp satisfy thewr
aspirations and their soaring hopes,
but now they are trying to mobilise
them in a countywide effort. That
means injection into the bureaucracy
and the apparatus of administration of
a Qualitative medicine, which this Gov-
ernmeént geems unable to bring into the
picture and that is the participation of
the people. Dr. B. C. Roy once tries to
change the’definition of democracy
given by Abraham Lincoln by saying.
“Government of the ﬁsople‘.ﬂbt)" ﬂ}:!

ple, for the le and wi'h the
::ﬁle". He added, “Government
with the people” to the definition. It
is a good idea, fhe participation of the
people’ in everything. You ' will get
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that only if you have genuinely radi-
cal policies, 1n which you invite the
other parties to cooperate with you.
It is only on that basias that you can
do it. Do adopt those policies if
possible you have the least little in-
tention of doing something good to
the country, Otherwise, this situation
cannot last. We are speaking only a
few days after the birth anniversary
of Jawaharlal Nehru. He used to
to care a great deal about children.
Today a hundred mllion children, on
a very low computation, go to slecp.
every night hungry from day to dey,
from years to years on end. This 15
the condition. Here i3 a country
where 14 million children go blind.
because there 15 protein defitiency in
their food We talk about the great-
ness and glory of our country, the
grandeur of our political leadership
and so on. We have the gumption to
do that, I ask the Government to
have some humility, go before the
people and tell them that they are
ashamed of their inability so far to
deliver the goods to the people which
they are under promise to do, Then
they can go forward, if they possfbll‘
can, to proceed with those radical
policies which have been repeatedly
adumbrated It is on that basis that
1 support Mr. Samar Guha's motion, 1
believe this Government deserves and
requires a slap in the face, a repri-
mand, on account of their failure in
the sphere of their food policy.
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T TR F AT ¥ ¥ aga aw
i oferdm & T 8 1 g o
T G 9T R, B FT A AGY qoA
Tfed o o9 7w gw 3o W W A
4, Ffa W T S AR AT Y

§ or e 51w ¥ s =g @r-
TR AF T FTH AGY g1, T 1T A&
8 1 7% X wer ™ A qg gav i a1y -
et ™ @ W H QoA Ay, F
qawar g 5oy o faftsa s sm e
aae & =T 1, g9 ot F aamam
T EWT 153 T T 7w 2w A g€, g
T A -gifen A 7 &7 9, 60 FIR
& WA aTe? e man, 5 g e
e e 15 ) Fag a@r e & @)
AT H BT AT I
A I I—AT TR F )W
Tt gE g a9 A e qarTwaT
T Wl e B 3 g weey
A fear g & 2rf @t mdwrean
ar feam ol g, Afew 8 geard §
ag1§ fir e are ot ey F e
®T WA TER 5. 3TET TT AT AR
Y @19 9 NIGW qUEEE 5, 7 Qe
AT &1 ¥ ay @ ddrE e
afvercfoar o Wiy seaorre
NTHRNATFR ¥ FG A 61 59 w1
ot e mﬁmtﬁ
i wfey )

NOVEMBER 18, 1074

Motion for 296
Primakot

~ wadr ara K g fedes arer sTeaT
§-uefrp st & o g @ @,
o @ B g<wTe & Wl § d-
¥ sg O d9-tr wee @
wifge 1 & @ -ty garer g
| AT A E 1 AT TEET
A ToER AT HT & | Wy wiA-
I fagre &, ag veT qrmT it e
e fagR & fa¥ e swel o
@ @ s wfyw w7 wd 445 Q2
I@ AHG QF FHI' FME 4r fw
e AT B grdeaaw & fr
R fFar 9 ) sev Ay FA9-
T #4187 d—wry |y, faaen
AT IqY SATET d=r & vEr 3,
9T ! WA IS geRy S
A AW AT w owEA
g7 % A WX ¥ wgwmowm
781 g W @l A gara i s,
avew AT HAY g TE 27 WA
T SR AT Aarcd W W
fagre aeame g T < & ) e e
g 777 & 6wt s 359 w4
B9 X HFT IRF g T ¥ W fT
g fw wgﬁarfma‘wasarg guTt
AT & Iq=H ¥ Frast afz gt
2\ AfeTew faew § wolt qw frae

at far v

TF F@U IETEe ot wred AT
TG AT i gTX gt e fagre
A O 9T W oy wrew A gt fpan
T § ) wd O wdr Ty
gt O AR F gty qw X, agr
) AT ¥ weasA s wwy
R IEANT & ey ¥ ey ooy
et g 6 Wt v ave oy v
war § e gwrd gere wiv, @



29
7 Adjournnent -

Faw # agt & war § 1 gy qdx
@z §, Taer var v WS wuE

# wft wrar § 1 & wrgEn f fe @owrC

tw ot FrarTs aThe v ooy ¥y wearat
gy s gy

wad fagre & vy ¥ & A< Aw
TgT AATE | T8 AT fagre # w0
15 W19 X AT 380 AT &4 FT
azvgm gut & | fage # g 9w 7
arg = %1 Tfefae TgaT &, €@ a0
ag Efwfee 15 sr@ o w1 & | "%
AR gm A g §t g | AFE
a1 farper g8 & =€, A § o T
Tt 7rd | qgr e I F AR
FT AGT AT § TAAT § 1 FWRA
st fear, Afaw gom1 ¥ faar 5 2 @@
15 g feads ge% fa qare gur
q1, Wil 56 gAY e fY wgw
qIT, AT FW GAM AR FT IS
¥ amq W, ¥ way § feoagr
o wedt § ool qge =R

W & wewren ¥ fa¥ Avggtom
sfemrsay 1 g A W o A
gaw1 ¢ fn 95 g o #7 qEEde
fage & fai gur av Sfwx g & &
Su# o fagrd &Y s ST o @
w1 w0 § fr wg w4 7 Y @

drt-agt ferl % sk A
fret T § 1 wgt Ry i

STl Ferat W el weedt wfY gl 1
G WY s W wrdraguhel v

Motidd for ~ KARTIXA 28, 1606 (SAKA)

Motiow'yor 298
Adjonrement

&% giew wic Wt /Y ot wfw st
T gawa ¥ 25 QT AT WA 7T
fagre e Y & 1 & wika gTA™
¥ ag wrag w0 wrg § e R
T F 7w whr Ay ard @ A
& ©y ¥ a1 gt wfer & v ¥ qu
1 &fom 1)

St srwTa T W (WTArE) ¢
awmfs wgreE, WTAAE EES g W §
TN FEITE 9 @ F qi gy o @,
W g & ey Feer gwr g 1 w0
aw & wf w3w ¥ yawd ¥ fedfifear
gt fwoa &5 o Fwc o @
7 ¥ wrard, ave, S9-fag, af=
TXYA, W7 T2 aqr K7 q3AY &
feafa g #t @1 aw ag=w 1€ &
g 9 F1% qoAaw Ag &, W
grerfawar & Sen) afteR <& TwF
GHTEM 917 FT NqT F-TE R

g1

gw wiudt fAai & wgr fe feafa
T frez A ey Nama A A
HEAT A wfow § o 2| qww ¥
us fam & wgr fe a1k qog adr g~
ug fErgema e %1 woea §-wry
= A A

“Possibly for the first time, the
Assam Government has admitted
that at least 420-persons have so far

died if recent weekg in various
parts of Kamrup District”

7 426 W1 R A, Aggdew ¥ w2
ar #% "¢ ? Sfer & 7 qg aw @Y



Motion for NOVEMBER 19, 1974 Motion for 300-
Adjournment Adjournment
[sft srmwrgTE W) HY, TR TA9 HL~IEH! 5 &gnl fa 7
. Y, aafasar § w1 R F9@ §
Wam%'quiﬁmm; IFF AT @1 Ay AF qvAr ot
awazi‘aa?ﬁmm =n w.q RO EE, forwY argrawT vTay
HEET 9 A § A AR AT HT -

‘Nobody iz starving in India’, says
Ram 9 F@EATY) 70 a5 T
o & oF gued off Fgee TR A
w51 8—
“The Chhatisgarh people are eat-
ing grass and animal feed.’
¥ qae fa et wreed =& &, o el A
WY, T WAASIGEE A @]
fir wefrg ¥ oy 4% wawd & 3R
T wR G¥ g & qE war g R
Tg qETE WY T E G Fwer
@7 @ S swww § o E R

% @M A FF 8-1943 § amw
A g€ ~ T & F FIut T
& wgn & yafaw W 30 W@ AR
% 9 g8 ) Mfaw 3y e b
wR1E WA STt qr, S v & faeh
&% grel 7 waad & ewen e A
faely w9 ¥ gk 3w & wTen @@ @ 4
BTG 3 & T GHTH WIAT §, wrat
wh Sud AW %W A w0 g Wi
wefm w3 §

v Wi wRe ; SEfa % wToT

oft wrwrw Tw Wt ;o wpfy &
wro-dts §1 ey

g, fam% am zT a9% & Ry avEw
AET e, o 9w o & Wi e
o Fgy § errifas § 1 RamR a g ?
T A ST O A M AR § 1 F
T AT AT W TG A A I
F1 ol § oF 9t WAy 9w
&l FT B 99 9 Y qAA AT
frelt ®1 3% § g w9 foar wrdar

TEA L AATA AT & AT ATHT BT
FIA A7 | waww 92 & 5 wEwr w0
=T qer WY wredy T AWM EF R
s ol wuA Tl ®) FA N R
St H &g § I AV T AW A HATE,
freg #YE ¥ w=al #) 39 @1 TAww
g & fF @™ ams oY 7@t § 7w &
w= | gg feafa &1 =% ol &
forimre & | 7g #gar v W d
| ¢ gRIR g # A s, aowT
fordt T Fareger & & 1 Y o @O
A & & TEHTL B Fowar aigy (w
JEE WAT FE B AHAT GATK &
& /Y GEY TTETT A ww fear oY wrEw
F) Y o< 7Y dza7 wifgy | &w & gL
oF T WY weTe w7 fuelifewr ad
gt &, @ dHry o3 2w W woray Y
7t fat waft § o uw are oy st
ot gt &, oY aofior A o erere e

ot ol ¥ ¥ o e oo ek Y YR o ooy & 1 RO e @t



301 Motion for  KARTIKA 28 1806 <SAKA)  Motion for
Adjournment : Adjournment

T, W AT AR g g v awd ﬁﬁ:m"raﬂvraﬁgumur‘ffwra

FT § HAAARAZAT @ Al w%war‘ima’mﬁatq’rmﬂﬁq

ST JTET A HAMETC GRT AT H §,
fqaﬁfamt%am{wﬂﬁﬁﬁ

TR ¥ wr Y §, 9 qg wax @ fw
T § Aw W d5w Q1 ey § ag

A AT TAY AT ¢ A W H wEy
gt ogr gt feafe § g gt ag g
feafir #1 qar sk & ford #df w8 ey

w7 i Ay e ofses fefgayem
farew #ay &, e #Y avw & w=@v @Y

TR, AW WY gund sy s%
T § ? aveafawar @ 3 WK 9gH

FFAFR SNy @
T AZ AT AFS & A L NG q4F ?
TATd, e ¥3M ¥ odleg garE,
% fagis, wm ¥ 7g 77 7 wr gy
giar & fe7 oo wat &1 2o 0y Ad
it & ag gfar & wids w1 98 %
@€ 3 & mgwar g i g & 3t £ gy
a7 TR W o Ay A <
il agifE ok awaTt S § 1 Eiww
T Q& F g g § e et wwn
%138 gEwee # WA w1 gfee ¥ ¥
M METE gaw A€ wEw im;!zgf
T omg ofm o §
Y § M wd g dF, A
B W § oy ek Sae A, wie AT g
ot mferer 4 ag afwer i § 1 averfw
T Y Wk e e Sy W A G
AT A YR ) e e o T
W%wmmtuhwnmf{!
'&‘ﬂw'ﬂtﬁh‘t%ﬂﬁﬁmw L1
- T gy § v greT i iy Xw

&g, e AT & WRT At o uy
WE-*T}ﬁWﬂﬁmatPﬁg
TS ¥ ¥ I g w W qw At F
AT A S R oww &
200, 300 0T o TUNEAT B g
X far @ gor g 1 e gy
T www Al wam W g @
wfwa,ﬁl&mmmafagsaa‘r
e g e gw fm ¥ LT
AT Fo gro faardt TEOGT
AT 1952 ¥ FAR FW@ §, ;o Ay
FW@ L@ qF g7 & 9w Wy
AT G e § 1 GaY feafay s gy vy
aifgq #ifE arerars & drr arwr B
N A ¥ g T § @ gwewn
® g faar o1 v § 1 www A A
TR L T A 1 g et g &
T & W Q& g egaTr iy
"R At w1 fifga @y @ i
Fr wifgy 1 arewTew w9 Y ag g
W g g

THT F141 & Y a5 7 7 Wy
& waeqr & 1o, a1 I 93 WK o
??Wﬁ%ﬁﬂﬁﬁm@q?mlﬂt
AT B FHR B A ¥ §O fowey
Tfey | e T R o &
I AT WE F TG W B | AR
eI ¥ o afafa frger & o aai
wed) rtw ¥ w1 § v qw s @ oy
Xw¢ WX W gfpat freme w7 ¥ v

‘382



203 Mstion for NOVEMBER- 19, 1074  MatloRt for, 304
Adjonvmment Adfstrnment
[sfrommav T aiveft]’ sree it gawt ove fear gafed f qw

v et wr TorT TR &1 i A T weda

W WY g Y g §F WA W7 I
twre Y weder weeh §, sl 3
27 wre & are, W QA & a2
o oY g Tt o g ag W e
a1 ag aewTe Ty fagey wffa &
g g, & aft wg g g 1 T
qudt ¥ wg Fvar v ¥ fo¥
wqa gAr  quar ¥ 1 St EY woAr
fovem Gaar qear & 1 A ag wwgfat
g et aes e wOt AR WA F e
&w ¥ fx &q ¥ad §, qfr 9T wfawan
ot fave § ofer |1 W wE Al
w4qr &Y o % aw ey Nt o F
Wk W i e @ anrd
aq. A1 wad gl B S FgH T Ak
g7 WY oy § ) W g9 F A€ qEE
quat 7wt &, I7FY T At Prsan
wre quat [+ [ow st ¥ gaY wia
¥y &Y aerer F AW FH Y orAT 9@
¢ @ srfee 73Rt w) W, qraY
#§ fa¥ 7% aTQ AIRAIFEA F W
wre &0 § 1 ferg gela Y arg & fe

qoere 1 weradt

In normal circumsiances iy doea

not function and in emergency it
collapees,

oy gt T wa Qo qw Fw
w v 3 forar g g e e g T,
e Wi fifa o8 & aoerdt
At & wfd | Wi oF wre ¥

Now you will have to decide whe-
ther you must continue in power.

w AW g § WO 4F IATE ¥ WE
faye @S fear 1 dfpr v ¥ @R
wgt ? «vw w1 K NI § el 3ARY
gedt foar) arfe @ A
water g1 o1F | Haorw 4 fr w7 BN
gt wir | agt WA wwAT q1 A AW
qr, firrg Iae) a7z X ¥ T¥ T 49X
arzdr Frwrely am  qF § o FHAMAY )
7% WA a1 gt § 7 ag 7 gafed
zar @1 g fe w1d w9 FT Q@@ ¥
mn@mﬁ:‘imwﬁmﬂﬁﬁwﬁw
g w9 fad wed) vawr Wiy Jarv
F& | TR T WA Y, ABA AA
Tt #Y1 IAR WY AAET LA AR
aft A |

FEAE 1T qAAT W A w0
Government by the people, far the
people and of the people. But 1
will say this Government i3 not with
the people, This Government is
with power and without the support
of the people.

witht oq wrg frle <X § x¢ QU@
aft woX, far % mye PewT aweat ®1
Turer FT qrad, ¥ At aww & A
w1 [ure WY o g el §, A
foret w7 ¥ 9 o wOU §, W W @
F¢ %X 1 4rn aw aiz o Aff wxd
§ 1 v @R § o straaft e WY e
xa w3 Pearar wrfgd™
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Tl W ¥ AT WY 9T wET
wredr § wg v vay et wrfed ? yree
v Qfcave 1 g3 var § | W war
& g oY @ o ¥ 1 3w ¥ & wg Ow
defr aat wdt A § vew o g% qaT
21 gt wfgd wgt awi ofY Oeft § g
+t g qav & 1 ag o ¥ va § e wieal
# avg wrdY & 1 wfea¥ w1 el wnEl vy
F3¥e TN gfer ¥ it AY fwar oA
2, 3gaT Iqam qfv Y g wX A
zfee ¥k 20?1951 FFMALR
Fad o7 TF ¢ 1% goorT vy w1 e
@ 721 § A o7 W w8 v g,
e AT FANEr XA TgT & 1 A &
Fzary o1 faqrg § I G EFTH qIAT
FIHaW AR WG ST EITE? wE
forg o faedy gaY oot At e 8 7
qora Y F1 IIATT FE AXET B
7Y G T ATH ST T 7Y T ALY
§ 7 Ag aelt & A G AW
ag 2%, o fo ot & w1 € o wTfar
wav § | i €3 B AR A AW AT T
4t g g w7 4T § Frgawr g T
far Wy 3 ey wy wawa § 7 wand
gw o gfer ¥ 517 W § W IACA
ag W @Y g qoT mwar wofgd ) wEr
wTA wTw @gTg} wred o wy W
fearely et ? Su wwg SafR e
Fefrdy e4T Y, w15 aTaz Y W 8
wft o, IFW 1 a1 g e T8
T g oW T 33 6
tafee drware wTw AT WA SR
w1 a97 gro v w1 gF fom

Motion: for -~ KARTIKX 28, 1396 (SAKA)
Adjotirhiment. -

Motion for 306
Adjournment

o1 wf wfY el ¥ 1 T EFr v Faver
w1 %1y g a1 ) frarerag §, ag
¥qr w4t 787 w19 7 | AT ¥ qix
wY qrEy & | 48T ¥ g @Y ongd
¢ ? wgug ez fadtfam ) wadsr
AT | g W7 v O AwH
¥ oy | W 73 § Fx foswdn B
fo fgar are 1 &few w9 geetes
freads wafaw TC Q@ & | AR
gyt T & § o gat
wifirw & &, qrAt o wog faar § afen
YT IYH I ITEA A TW 1 38
TeaE qreft &1 WY Sar e wfY AT @
&) Tae v v WA @Y e 8, %
¥fog yamaTfads s &1
feaTE ArMTg W FY FF AW wHAT
g eI AT g ¥ AT g qU
w0 AEL A § 1 OE ¥ et g ¥ A
wanT, gaat Sfaar se w&f f w7 @
T °9 FTHI ¥ Frw w19 w7 f40g w0m
dfen wfanrt ag & fir s wad faolz
g mfen w8 ¥ § 1 9R/Y wEr ST
¢ oiF qaEd qrE §TRF §, e wmr
qF ®T 2 § 3far & smee ) dw A
oY 5T £ § o gy fadfeat
W AT L A R AR Ag AE
ara &, Sogey Wi § | ¥fwT ww vz
fPeagwa g, agfadrasard.
rrAsTa whrgdd faadged afsw
grag R K wuANaTg,
U AT, WG A AL JTG D ) OTFNT
# % day § el &, fapdly W Swae
€W X WY g 43 THE fEe 9EY



307 Motwn for
Adjournment

[ wwmq e )

fo #1% g9 35 X Wy WA, wfwar
SHRAT W7 FIAA A7 I AN R
w7 Iy 97 H afenr arq w2y s
Rt at ®a1 & Y3 qA7 ISOA FA
§ 9% ? W TW ATE R A4 TEAT
W W 3T E P (gerdesiw)
FETET A A N EV T TF AGHT
T g R d Az A fr ma
g2 T /THIYT A AT TE § I ¥
AR Erd e ¥ Ew A AR Ter R,
fora=T srwTer ATT TEY B, AET TYET R
wgAE afave 7 g 4 fear fu waré
®q HFG A §T E7 W0 KT 06 VA
35 97 my fAud gm ¢ | fow fawe
®q ¥ g7 FATH A7 AL § IHTT T
T avg & g1 famr @ wEAr g
w1 36 A & w1 A freward @ 8 7
AT R qwAfas AEmG earan #1 g7
T ¥ ¥IT wUaTT wAEH vEr
ot I9Tm F W H HHEA T, TR
qg= § FIF ¥ 73 G 9T G,
AL A wEEE TE g, 5 w2
¥ ow awen ¥ Pt =9 gmo
e MR IA MR AageT™
frama wewm ot &, W AR W
HEAE W7 A AT g7 fiemy Ay 0k §,
AT A GO qXE A qAG BTATE |

ot qoo T o O (Frarer-
TR) AW wTEG T A S R
ge o v el N g ag § fs aw
0 Al faRw & gl wifgd

NOVEMBER 19, 1974

Motion for 308-
Adjournment
AT o A €1 AW T A 27 AT

waftem R 7y & 1 ARt o wTew
T § B gy foadr 2y agaTEY
faom @ #r & vt & ey gt
AT F 7 A gFl ) dw ;D g
Ffears s+ g | Ffew am w7 TTE
I, TTE KT TES FATAT, A T
BT AMAT BAAT ET FW P ) wET A
T WA R R ) wvEwT O e g
FR TATE T aAH F F 6 5T
T QN wrndY f Afer w=F Ay
T R AT A 7w w7 R ¥ | AW
E“\'M\‘Wﬁﬁﬁgﬁ{tnm)
7 2 @ 2 afwT w3 fF wE am
T @ §T A oA ¥

sY goR W wOATT W gw Ay
w7 R o mry FE AW w9y ary
g

Mo TWAMMRFP w77
I FE AET T JO GART A Wy ATAT
AR TR AAA A AT AT R

T RE WA AT R AT R ) UF
ek &t 7 T & av o w1 e
f& s &R w1 e ww 4@ oA ogEd
ATE TH ¥ %29 & BF o weark
FQq, TF T ¥ § A A fpdaw A
A W g T TR w7 &
oY WY ST w7, gafedy &1 | faaar
aferie wuT S § IE A &A@ e
T e & 1| Wk e qw Wy ¥
g Y 7 frdw v ¥ 1 3g ww
w1 w1 o § 1w oY w T i



09
3 Adjournment

foed a1t Y g w gf & 1 TR @
Fo TTCr § | 4 @ o fefadt amit
¥ AT T GEF FAW § 6 W 399
Faart @t wafEs g9t ¥ wAw ger @
1T fawelt &) freml w99 & samr
S At | 39 T fRaET Wy gren
q7 TAH A TE WAT | IW T9F WA
T gEA TEH AT 4 wafE |
HIT T AT & AW FY qeq T qv |
ey a7 T TAHE & T W e
= F1 & FIN F @ § | 990 WIeHT
F 979 ® TG w7 wE IHH! (oA A
Faferor F77 & foray aonhm a= &
o AT §9 fFar § sqr? (=wweva)
T F 160 TFC UL M F fT o
w7 fraa aifee s 7 &t 4 0 s
fFTd AT FEET WY qAT WA AW |

SHRI SAMAR GUHA: The Con-
gress hag become a dustbin. All the
dust from differen; political parties,
. those who heve been expelled, all that
! wastes are being taken by the Con-
gress in thig dustbin

MR. CHAIRMAN. You are a
senior Member. You cannot do that.

ot gHo T Wiare P ¢ T L@
st =8 st § 1 aga wieEw W &)
AT 918 & Y oY g @ fea o
%w@qq&&g.mm;m
ifpifesn ox fedt w o @ D
aFar § 1 AT wiw o 9 I A

%3 3§ SR war qEdd ¥ g
T e g o wraz @y v frerer
wTaw WY X |

Motion for KARTIKA 28, 1808 (SAKA)

Motion for
Adjournment

qIEAT WET §O wfer ¢ AfwA
AHEATHT FT A ATIAT FIX FY WIS gAHY
g 1 aEr o T guT Ay 99
¥ oo 7w § Aeg @) ff | 99 99 A4
EZ HT GHA 4 a1 Hua §4) g w7 qwA
g7 MA@ W 9@ W AW www
& w fegd

THF WU ¥ GRT o W @ wdat
* A9 TE A el § | AR OF W4T
aTZ AT § | AR IR v <% gare fore
qE I Ew u et gedl R R H
T

q0 FY WA W TG HEA £
TR TR T a0 | I & g
T & it o% fraeT FT T g #rd
Tt gfera =7 Zur AT A & St et o
Fraft 7 G2 FETE 1 AT |/ AW
AR A AN E | AR wE AT
qEHTE & Tr ¥ ol a8 | g
T TR § | TR ATET AR Wi 2
waw ¥ ST gyl o vt o 5 fEr
I A T qESEHe Wive HT il
gEna de e § 1 oF Ay w e
SRTET IR ¥ o & war g
AT 9T AT T o wen § | W
T O e e W e ow e
¥ firg g ot € e Y fowrie
4 A 75 7@ v & oRdE g
FE G EH AT T FOR FOT WAl
Firer SrTq | T TY T  ferg dare
§? o g s ¥ gy dare A
§ o i & forg o & g
¥ W wraw ? '

310



311 Motion fon
Adjourpment

st qao go witw (wfrrwe) ¢ -
E R owT wwE § 1 A w
wradr gl

S qwe W Warw P 1 I AT
el ) S99 G 1 o
fear &Y wam gy srw WD A W
fear | s\ @ frr g N o W T
WY 7 www A sewwE w1 W
g9 75 q@T WY owdE %< § A1 gy
| 919 A FUET RIA UFRA FT
frr wgm wY wEw gw Wy faoa
AT T Fawd § | A ImE
o AR AE 1 A ¥ Foray 7w wF
Stieza aA E X qewrarm aw 2 A E

o AW ¥ N AW ¥ Ffepwas
3T R | oF el R qgT O% feed
s faar ST & 1 % g ¥ mn g
T A 8 g grew w A
98T & | I AW a@mar @ e qa O
ml

w1§ A% Inran B, wvf W A
AT , §F T S TINH w47 & |
ar ag Fg x5 g 2w & g wed) B
wad¥e fawmg ag waa & 1 w9 Froge
T wYAT §5 7 §9 &1 wT Jar
& R mdnz gt aga wafwt &
A o s @ dar ar W faat acg
m’?ﬂgmmaﬂgwamfwrw
2 % 9 2w & g et ®) femelt &
W Tt fean ard ? e W
farant swite fear § 2 eer v

NOVEMBER 10, 1974

Motiom for 312
Adjonmment

ZAIR aw WAt ¥ Pirer w7 o sl
7 forer W 8w T A Pedr g9
RY 4w o Fzow g # fewr ) oW
| g7 TF AW &7 TET N HFTH
Y W § 1 A ag ferfice vt wfigg o
wIY ¥W W A sar ¥ ¥ fg g
WIZHT 7Y ¥V 7 TS Agaq w A
& AR & arvqw ag den § v oma
IS FHAT AT T § A v § F -
a9 &t Ay § Inqsa, I wiw w0
waaw aft & T qarem 2w % oy vz aren
F oA 9 @ 4 99 R § wr

agr framy (o)

SHRI 8§ A SHAMIM, On a pomt
order How can he describe starving
Indwans, dymg Indians as Bangladesh
s

SHRI VAYALAR RAVI (Chirayin-
kl)  This 18 very unfarr Ip this
House we should not make such re-
ferences to friendly, neighbouring
countries It should not go an record,

SHR] M RAM GOPAL REDDY 1
am not saying so During Yahya Khan
days those photographg were takepn in
Bangla Desh, our peaple alsc have
taken those photographs Those
Photos are now being produceg 1n
this House, that 18 rhy conterition 1
&m not saymng anything about Bangla
Desh Bangla Desh is as prosperous
as We are now and there 1s no doubt
about it

&Y $EX T Tawd aft § 5w W
TRATH WA F H1R 7 | wy ey
TR & faor % e il A& vy F
1966-67 # ouA ¥ ¥ 22 ww =
wesT dar g o WX oF f dw #
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I ARAT B 100 TEE T FT 44
e &7 wiy & o¢ faar | 9w & AR
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it ) A T AT A |
¥ Wi gy weat wrat wfon = g
7% & 1 R Ty 7y e 5 afor w1
Ig 4Tq ATQ § a1 I & NS wnfon s
§ ofwa 95 & <@ ) 599 WS g
Tyt § A o gw Wt o wrg Farar
Fet T WY I Y G2 @ AH
qraw =gt feg o wfgg | g waw
AT 7g &% HT 3 Tt 7g 37 & fag A
w i fag QA & fag w=e1 21 32
FE1 g F dgwARe AW A
qarfawa sw@rg )

SHRI SAMAR GUHA 1 have to
go to the Business Advisory Com-
miitee 1 want to know when Babuji
will speak

MR CHAIRMAN Opposition
Members have been allotted some
tme But 1 am gving them double
their time So, I think 1t will be
about 630 pm

SHRI SAMAR GUHA None of the
West Bengal, M Ps, from the Congress
side have spoken Why”

MR CHAIRMAN: You are not
supposed to raise fresh points now.

*SHRI M. S. SIVASWAMY (Tiru-
chendur): Mr, Chairman, Sir, on
behalt of my party, the Dravida
Munnetra Kezhagam, I rise to say a
few words on the Adjournment
Motion of my hon. friend, Shn
Sarher Guka, which he has moved to
focus the atténtion wf this House on
the spectre of famme and starvation

Motiop for  KARTIKA 1806, ARAKA)
Adionenpant

« Mptwn for 314
daournment

toaaf
threatenang the country. 1t the
Members of Opposition Parties alone
htd stated that farune copditions and
starvation deaths were widely pre-
valent throughout the country, the
DMK. would have hesitated to ex-
tend its support to this Adjournment
Motion Sigece  the ruling party
Memberg ag also the Congress Chief
Mimsters of the States like Rajasth-
an, Orissa, West Bengal and Madhya
Pradesh have been so vociferous
about famine coiditions in their res-
pective States, on behalf of my par-
ty, the Dravida Munnetrg Kazhagam,
I extend my full support to this Ad-
Journment Motion on Famine and
Starvation Deaths

Shr1 P, C Sethy, the Chief Minis-
ter of Madhya Pradesh, on 11th Octo-
ber 1974 issued a statement that, in
his State, 50,000 villages in 25 dis-
tricts covering 162 crores of people
are afflicted by famine conditions
and immnent starvation deaths I
would also like to recall to the House
the statement issued by the Chief
Minister of Rajasthan, Shri1 Hari Deo
Joshi, on 3rd November, 1974 that
80 lakhs of people 1 10,000 villages
of 10 districts 1n higs State are Living
in famine conditions and starvation
deaths cannot be a distant possibili-
ty Simularly, Shri1 Siddartha
Shankar Ray, the Chief Minster of
West Bengal, has stated thai 30 per
cent of the total population of his
State 1s facing acute famine condi-
tions The Orissa Chief Mimster,
Shrimat1 Nandini Satpathi has cal-
led for mmmediate assistance from the
Centre to help 60 per cent of the
people 1n 13 districts of the State of
Orissa who are undergoing the {ra-
umatic experience of drought Even
m the sguthern State of Kerala,
where there is the coalition Govern-
ment of Congress Party and the
Communist Party of India 40,000
onnes of paddy have been destroyed
Ly drought and pests—this 15 the
statement of the Chief Miruster, Shn
Achuthg Menon. ] have come across
news s in the daly papers
that the people of Himachal Pradesh

*The Original spesch was delivered

in Tamil
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are eating grass for their very sur.
vival. I thought it was only Lows,
the King of France who once said
that the common people could as
well live on grass. But, in this era of
svientific achievements and techno-
logical developments, it is regrett-
able that the people of Himachal

Pradesh should take to grass for
their living. It is time that the
Government of India take serious

note of this situation and ameliorate
the living conditions of the people
of our country.

I would like to refer here to the
appalling conditions in which the
people of Gujarat are living. I
happened to attend the meeting of
Gujarat State Consultative Commit-
tee held in Ahmedabad on 19th
October, 1074, In that meeting,
many Members belonging to Gujarat
narrated harrowing tales of suffer-
ings of the people of Gujarat on ac-
count of famine conditions. I tour-
ed for 4, 5 days the northern parts
of Gujarat--Jamnogar Gandhidam,
Verawal, etc. The hon. Members may
not believe statements from one who
has no personal knowledge and ex-
perience. I have toured this area. If
a Member travelling by train from
Ahmedabad to Verawal, from Vera-
wal to Dwarka via Rajkot, from
Dwarka to Bhavnagar, feels thirsty
and wants to quench his thirst, he
has to pay 5 paise or 10 paise for a
glass of water, I wish to draw the
attention of the hon.  Agriculture
Minister to the fact that lakhs of cat-
tle do not have feed; either they are
being shifted to the neighbouring
States or the cattle-feed in truck-
loads is being brought from neigh-
bouring States. There was a report
in the Press yesterday that one lakh
of children in Gujarat have lost
their eye-sight on account of mal-
nutrition. It was also demanded in
the meeting of the Gujarat State
Consultative Committee that several
lJakhs of Vitamin tablets should be
rushed to Gujarat because lakhs and
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lakhs of people on account of mal-
nutrition are on the portals of death
and their legs and hands have got
swollen beyond recognition,

Why should there be such a horrible
situation in Gujarat 27 years after
our independence? If you go by
frain from Ahmedabad for 500 miles,
you will not come across even a stray
pumpset or tubewell. This assumes
grave significance when there is no
rain during the past three years. You
compare Tamil Nadu with Gujarat
In Tamil Nadu, within a distance of
10 miles of train journey, you will
see 1,000 pumpsets. But in Gujarat,
if you travel by train for 1,000 mules.
you will not come across even 10
tubewells or pumsets, Naturally this
will end only in famine. I will
humbly request the hon, Minister of
Agriculture that, if his Government
want to avert thousands of starvation
deaths in the country, he should en-
sure the supply of electric power to
all the villages in our country, as 1l
obtains now in Tamil Nadu, so that
tubewells in lakhs can spring up
everywhere.

Sir, Tamil Nadu has, fortunately
not so far undergone the wicissitude

of famine. But, during October-
November this year the South-eas
monsoon has failed us. If withir
the next fortnight the South-east

monsoon rain does not come, then il
is certain that 8, 9 districts of Tami
Nadu will be afflicted by famine. Ir
these circumstances, it is highly re
grettable that the Karnataka Got"-
ernment has stored more water Ir
the Kabini reservoir than not only t¢
meet the immediate requirement bu
also that of the next year. This is be-
sides the Krishnarajasagar Dam re
servoir, Tanjavur District in Tami
Nadu is known as the granary ©
South. If there is no rain for h
next fortnight and if the water I
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the Mettur Reservoir is also exhaus-
ted— this will last only for 10 days
or so—the hopes of harvesting bump-
er Chamba crop within the next
three months will be completely be-
lied. On the one side, as I stated
just now there is no monscon and
on the other side, the Karnataka
Government is in fact hoard-
ing water, depriving Tamil
Nadu of water urgently needed. Qur
Chief Minister, Dr. Kalaignar Karu-
nanidhi, has also sent a telegram to
the hon. Minister of Agriculture and
Irrigation here. If the famine con-
ditions that obtain in  Rajasthan,
Bihar, Assam, Orissa, Madhya Pra-
desh are to be averted in  Tamil
Nadu. assured water supply is to be
ensured immediately. When all of us
are talking about national integra-
tion, one united nation, ete.. it is un-
fortunate that in the southern part of
our counry, there is this kind of un-
warranted discrimination being pra-
ctised. The Karnataka Government
has stored more water than the act-
ual requirement. If water is not sup-
plied within 15 ways, T lakh acres
of wet land with the capability of
producing 15 lakh tonnes of rice will
beceme an arid zone, As the great
natinnal poet of Tamil Nadu, Shri
Subramania Bharati, used to recite,
if one individual is deprived of his
food, the entire world faces the
threat of annihilation. If Tanjavur
and Tiruchirappalli districts are de-
nied water within the next fortnight,
it iz not only that the 4 crores of
Tamil people will face the danger of
extinction but in fact the entire coun-
try.

1 wonder why Narmade water dis-
pute between Gujarat and Madhya
Pradesh, the Godavari dispute bet-
ween Maharashtra and Andhra Pra-
desh, the Cauvery water dispute bet-
ween Karnataka and Tamil Nadu
could not be settled amicably in the
interest of . entire nation especially
when famine stalks the country.

The Government of India, unfortu-
.. nately, were keeping Irrigation for
' so many years under the charge of
' ‘junior Ministers, At last, they have
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shown signs of wisdom in bringing
together Apgriculture and Irrigation
under the charge of a competent and
capable senior Minister like Shri
Jagjiwan Babu, We are all happy
that this very important portions
has been assigned to him. I have got
great faith in his capacity to solve
knotty problems facing the country.
Similarly, our D.MX, Government
in Tamil Nadu has unwavering and
abiding confidence in his competence.
I would even go to the extent of
saying that perhaps he tops the list
of those having administrative and
public  experience. 1 appeal to
him that during his tenure as the
Minister of Agriculture and Irriga-
tion all the unseemly river water dis-
putes should be resolved as early as
possible, I would also request him to
take immediate steps for persuading
the Karnataka Government to sup-
ply water to Tamil Nadu, which it
has stored more than its actual re-
quirement. If this is not done im-
mediately. I am afraid that 7 lakh
acres of wet land in Tanjavur district
which would yield 15 lakh tonnes of
rice would become barren and con-
sequently a bloody revolution will
become inevitable because a hungry
stomach is more violent than a vol-
cano,

SHRI SHYAM SUNDER MOHA-
PATRA (Balasore): Mr. Chairman,
Sir, there are no two opinions on this
subject that our country is passing
through one of the gravest economic
crisis. There should not be any two
opinions on this subject that all of us
together, whether we are on this side
or on the other, not only put our
heads together but also we should put
hand in hand to solve this economic
erisjs rather to make a capital out of
it.

Mr. Chairman, Sir, Mr. Mukherjee
wag saying that energy of the youth
should be utilised for de-hoarding and
solving many such vital problems. I
think, he is certainly aware of the
fact that in his home State West
Bengal the Ministers are also today on
the streets for de-hoarding purposes. I
know one young Minister Mr. Subroto
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Mukherjee wae himselt taking the lead
on the open streets for de-hoarding
purposes. This is one zingle inatance
to show that the Congress 1z altve to
the fact and the ruling party Ministers
are nowhere superior in thejr minds
than the ordinary workers that they
can go whole hog with the public
interest in the drive for de-hoarding.
Mr. Mukherjee must bear in mind that
Kremlin was not built in a day as
Rome wasg not built in a day. Russia
had to sacrifice tremendouslty—thou-
sands of souls—to establish socialism.
But only a few years ago there was
wheat scarcity and Kremlin had to
stretch their hands to Washington, So,
crisis does not come to one country
alone. Crisis in economic process
comes to many countries wher-
ever such exigencies are there, It
18 a global crisis because only a few
monthgs back 2,500 distinguished
scholars from over 200 countries
appealed to the United Nations Sec-
retary General as below:
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“Food shortages has created
serjous social unrest in many parts
of the world”

I further quote:

“In the name of humanity we call
upon all governmenty and people
everywhere—rich and poor—to act
together.”

It iz a global erisis. OQOur Agriculture
Minister—I must say hon. Agriculture
Minister—s a political Midas. What-
ever he touches, it turns into gold. I

personally feel that wader his re-
gime, stewardship and presidentship

the Agriculture Ministry will be
able to solve many problems unsolved
till today.

Mr. Chairman, Sir, our Prime Min-
ister giving an interview to an
American journalist only the ather
day said:  This is a proulation much
larger than most countries jn the
world. We should not loge sight. of
the fact that India has a population of
56 crores and such natura] calamities,
whether flood or drought, have been
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Taveging the soll of. Indiaalmost wvery
year singe 1967. I have been wasking
in the.flood ant dreught affected sreas
since 1967, If the. nature becomes
erratic and betrays and goes out' of
the way, ean scientists. golve it? There
are many things unsoived till-teday
which the scientists have not beeny able
to solve. Are we alive to the fact:and
are we trying to solve it in night
earnest or not? This is the question.
Every Chief Minister of India whether
it be from Ormssa or West Bengal or
Madhya Pradesh or Kerala are trying
their level best to see that no starva-
tion death takes place.

820

I have already said about this and
now agamn I appeal to the hon. Min-
ister that the Famine Code should be
changed. Two years ago, I ihink, I
made an appeal to Mr. Shinde that
this Famine Code should be changed,
8o that we may know who dies of
starvation. If a ‘person eats grass
seeds he suffers from gastroentritis
people naturally suffer from malnutri.
tion because there 15 no food, But let
us change the Famine Code We
should know who are the persons who
suffer from starvation and subscgquen~
tly die.

In this connection I would like to
refer t0 a unique statement made
by a French Journalist only a few
days ago, The correspondent Mario
Bianchi said:

‘Ex-President Richard Nixon is
reported to have told his collabo-
rators lagt year—when I hear ...
The word India I think of Famine.
It is the wellvworn elicke of .the
wenlthy countries.« But today it is

* untrue.

There is no famine in India.’ This
is what the - Frencth C€Correspondent
says, FHe gave two examples. One
extmple wae. this. He said:

Turing, the 1ast 15 years -agricul-
tural produce has d&oubled. Over
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the same period population increas-
ed by 60 per cent’

KARTIKA 28,

This is what this French Journalist
has said about the gituation in India.
So, I appeal to the opposition to
appreciate the situation which is pre-
vailing in India today. I could agree
that we are passing through a crisis.
Merely condemning the Government,
criticising the Government, hurling
invectives at each other is not going
to solve the problem.

As far as relief is concerned the
Government of India under the able
leadership of Prime Minister, Shrimati
Indira Gandhi, has done a commenda-
ble job. Wo have rushed relief to
every nook and corner of the country
wherever there were demands raised
by the Chief Ministers and the Gov-
ernment has given all aid possible, od
hoc sanctions etc. immediately to
those concerned States. But let us
not alsp forget the fact that we have
got to work under certain limitations.
There are limitationg of economic re-
smources and we caunot create our re-
sources out of nothing. In my early
days I remember what I have studied
that moncy is what money dnes Only
if we can produce more and more iB
terms of wealth can we improve and
for that we have to put our shoulders
together and we must work together
to sce that production hecome. more
and more

[ want 1o say a few words about
Orissa Orissa has passed through
one of the most secrioug cconomic
situation in the country since 1952, I
‘must appreciate that the Government
of India helped Orissa Government 0
the maximum extent. Today the
position s this that the price of rice
has come down to one rupee fifty
paise a kilo, Previously it was Rs. 4
and Rs. 5 and now the prices have
comc down., This is due to two
reasons, namely, one, because of the
early crop and two, beeause of the
dehoarding drive by the youth, by the
Government, by other social agencies
ete.
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Sir, Orissa Government hag provided
Rs 8 crores as loans to the agricul-
turists and 2,500 quintals of seeds have
been disributed among the agricul-

turistsa Rs. 47 lakhsg have been releas.
ed lor the test relief work.

The cardinal point 13 to give em-
ployment to the rural people. Only
the other day 1 had submitted a
memorandum to the Prime Minister
suying that we have to provide jobs
to the rural unemployed people. The
crux of the problem in the preacnt
situation 1s this. No Government
would have been able to show better
resulis. I have seen the performance
of the Opposition Government in
1967. There was a flgod in Bengal in
1967, there was a floed in Orissa in
1967 and there was also a flood in
Madhya Pradesh. Was here no similar
type of lethargy on the part of bu-
reaucracy? Similar conditions of star-
vation existed There was a similar
kind of allcgation that the Govern~
ment had not come up to the task.
Similar situation existed. So, we
have to fight with the nature and
we have to fight with all the might
that we have at our command to save
the people from starvation;, we have
to channelize the relief available to us
from the mternational agencics and
they have o see that the same reaches
the people in time. We have lo see
that there 15 best sclection of people
in the governmeni machinery to see
thal the people get the 1'311(:5 in lime.

In this context ¥ must say that the
Agriculture Ministry has done a com-
mendable job; the Government has a
commendable job. What is lacking
here is appreciation on the part of the
Opposition that the Government has
not done anything at all.

SHRI BHALJIBHAI PARMAR
(Doliad) * Mr. Chairman, Sir, I rise to
support the Motion moved by Shri
Samay Guha in connection with star-
vation deaths which are occurring in
our country.
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I come from the State which ig mosat
affected due to famine and drought
conditions this year. I have brought
this fact to your notice also. Out of
19 districtg in Gujarat, 17 districts
are very much affected. No adeguate
relief or earth work is started ip the
State. The District Officer in my dis-
trict are doing something but with no
results till now because they are
waiting for money which is not avail-
able for our State. They are not
getting the money at all. 1 do not
know when they are going to take up
the work. This year due to no rain or
insufficient rain the State is very much
affeced. You know that in this year
the foodgrains quota that is given to
the State is only to the extent of 77
thousand tonnes monthly recently
which is no sufficient at all. Double
the quota is required monthly here.
As you know, the population of this
State ig about 2,75 crores. Out of this,
at least 1.75 crores of people are
affected. They do not get the grains
regularly from the fair price shops.
The grain thal is given is 1 or 2 kg.
monthly to each individual which is
not sufficient. You may say that
they are not very much affected.

Relief works must be stated imme-
diately atd they must be prolonged
upto twelve months, may be upto the
end of October 1975. Today the ques-
tion of giving bread and butter to the
people hard-hit in the drought-zflecteg
areas has arisen and for this relief
works are necessary. These may cost
more than Rs. 100 crores. I think
schemes have been submitted in re-
gard to this, but no heed has been paid
to them. The famine or scarcity con-
ditions prevailing in the State are
unique as thig type of famine has not

oceurred within the last 100 years.

Poor people have sold their household
utensils, agricultural implements,
bullocks, cows and buffaloes for
nominal amount of Rs. 40 and Rs. 50.
Now they have no money to purchase
their daily requirements. 1f relief works
are not started, they will be between
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the devi] and the deep sea. They will
not be able to survive. This is the
problem which I bring to the notice of
the Food Minister and also the Gov-
ernment.
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People are in the grip of starvation.
They move from distriet to district.
They do not get any relief, They do
not get work. Scarcity is prevailing
everywhere. This is the great problem
for them, The conditions of the Adi-
vasis in my constituency are very
miserable. They are very hard hit and
are quite helpless. They used to sell
firewood from the jungle to earn their
livelihood, but that too ig not availa-
ble now. This is the great problem
for them.

As you know. now there is Presi-
dent’'s rule in Gujarat, So it is the
special responsibility of the Central
Government to look after the welfare
of the State till the next general elec-
tions take place. 1 therefore requset
the Central Government to pay proper
heed to thig problem and give ade-
quate grants to the State so that they
can tackle these problems and come
out of these difficulties,

District officers like Collectors and
DDOs simply plan and do nothing. So
please see to it that relief works are
started very soon.

Gujarat has a big cattle population.
Now the problem of securing fodder
for the cattle has become great.
There are T8 lakh heads of cattle
there. Proper arrangements should be
made for procuring fodder. The
Maldharis go from place to place to
graze their cattle. They used to get
fodder from Kutch. But in Kutch
scarcity conditions are prevailing for
the last four years. This aspect may
also be taken into consideration,

The Government should hurry up
grant in cash doles to the infirm and
aged persong and to distribute grass
to the needy cultivators and Mal-
dharis and to grant subsidies to pin-
jrapoles. Even free kitchens may
be started to feed the poor people.
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The Government should not sit In the end I suggest that one Cabi-

silent over these matters but should
work with speed in tackling these
problems. The Centiral \Government
has an equal reseponsibility in these
matters as the State is under Presi~
dent's rule. D e

The financial condition of Gujarat is
also very critical, This year only 10
lakh tonnes of foodgrains will be pro-
duced by the State. So there will be
great need to supply foodgrains. Cen-
tral help by way of grants, foodgrains,
whatever is needed by the State,
should be rendered to the State.

So far the Government has spent
Rs, 8 croreg to fight famine conditions
in the State. The central team has
not given any decision. They must
come to proper decisions ymmediately
and they must see 1o it that proper
grants are given to the State,

At least 12 Kilos of foodgraing for
month should be supplied tg each
labourer on relief work. At present
present 1 to 2 klos of foodgrains are
supplied monthly to each individual
which is nothing,

In the end I appeal o the Prime
Minister Indiraji and her Government
to take keen intcrest and go to the
rescue of Gujarat Government and do
justice to the State in solving financial
as well as other difficulties pertaining
to food for the people and fodder for
the cattle. Nothing should come in
their way in solving the problem of
the State of Gujarat as it is under the
President’s Rule.

I once again suggest that Narmada
River project may please be imle-
mented in order to solve the food
problem of Gujarat for ever ang they
should not keep the State in the
agony of hunger and starvation by
keeping it pending for years together
by saying that Government have no
money to implement the same.

net Minister may be kept incharge of
the State for solving all the problems
till it remains under the President’s
rule.

I suggest that Babu Jagjivan Ram
may take this charge ag he ig the Food
Minister gnd he will be able to solve
the difficulties.

s W @y qty (IARTT ) ¢
qurafy &1, 75w § fam T
g FsiEw ww S A fagfe
g deefen & fao wr @
3w agug 3w ® glhma st Az
famr wm 1 wa fewrd fawm @@
% 91y FY 7g Frarar fear may w4t far
w1t 2w | W aqi g% og wiw § A@Aw
¥ o w1 wgen g 1 ag 7071 § galey
g g i+ oF qrmam afss & g
T 3 AT AMER w7 g A IH
# us wrm g wawifas & w9 F
FH O R HEA & HHET W B
BT wedt gr, ww aei F1 9g 9F
T e A R &Y T fagra & 2rfaer
&t gqrer 4 & fava g & 2y Y O
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% oz gfaem & o wawT
w41 981 WA i Ay faw ¥ 9 A
a8, and o7 waAnd, TFaq WiT wA-
Eqeres qr S, awt o ¥ mEAA.
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dhr =Tmre w73 & g Keg 59 weANT
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wE & | Azt F) wE & oG
IF Y | wa ug AT 1w, fo qAT
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wifewr foad qua s a7 agew §
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38 AT 40 0¥ v & War 9v F wAw-
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i) e A% g7 T T STy ST AT
w7 72 g ngrafear g, wa &
qHce wr oran fegw 9@l g AW Ay
g & 1 83 AT Tfrfezar ofent
Foed A9 F gAY &, Fioa wF aqgl faau-
9% AR HCT I T T AT FE
G qET 3R § A HHT 4T GEA |
gard 10 w7 Ay awadts AR
#ag v qT 6 110§ 115 fafeua
za warw g fEr &4 1 107-108
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fz g, Afrnggm A7

wrgt g Ag@adi da gliue a
AR IEARE Ly il - R A I LA 2
qar< g 40 o a7 40 fawd fAaar
G Ted T A e BE ATERT
wg TTHe B AT & AR A
Aaag giaoay 407 40 wfae
vafun (6 w4 na @i ® BAS
RGN SAT QT EG AL IT T W 27
afft & 4.3 77 2w i dwr 23 swfona
fa,$ o @D s ARg Tur g
Hr7 |y 7 G0 ¥ AT FAT 8 AR G AT
fa agr taad 2 sifenc gmdr 1 wdE
& a MaeT, METET W TS
Fr qifY € wEAY F 1 IuF AAE N A
wa fAgemad, et gR sidar wed
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Zrit ) aY ag fawr famg &7 & e
g FY TR FI9 AT | U 44 FO
nwe &I gAC ars § 1 guly gEeR #
forerly wfawa @AY gYeT & wve) qv MY
Gr& A% % 31 ¥ Afqwa & o7 9w
1 wfawa g3t 9 fomi @1 §AT &
1o sfama wrard) w11 § 1 gg gfAwa
ar) gww) fawr § ag gwd gu-
favadr§ 1 sa oy w1 afz g fad %
gad B AETH &, At &, afad B @3
#) 79 G H7 & AT W anmA ¢ {w
FH i ¥ aw Ftw 1A0T a4 AF,
wrErEdT A gwdy 2 5 wfAwma @l
1 wrn AT Y SR AT fEA AR

ayT 1T % AT4 ATA WY W9
gt #ey F1EwA fava aeisa § aqon
i 0w at oz & fr a1 fasa & w0
7 ag T fem fmar fs gqm &m0
=ifgn, o8 #1 2% T F20F FT g | FA7T
# pfey Srsaera 1w @feo ST
7z & fr wizemgwd, afreamsa Alv
gAY qrasqw ITATT 24 qrten, | AETT
¢ wfew fz feida savaw, foad avaq
aarT w7 ¥ fagara § grafas darfas,
T 34 M1 &7 0 Irfgw /v qO gAA
sataeie wgr & 1 o7 ¢ 6z fe zngw
w1y #ufady, sTar 7Ee Fwr fge
ant ot ¥ a3 wETAw & o1 f& ww
wra oy g, afg ww ag A FTR
£ 1 wre W AT & WY T v AR
wE wfeata #Y qra §) AT TG @ HKAT
wT At gEgET F WA, qIS & ATq-
foran %1 ag WY foara a7 mar 8,
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wfors sredd, gtfors wdw gx v B
wTH 78 A€ g1 7ar R S g ey
T SERTT AT g1 T FE I = F
7l | AT w1 ¥ 6Y Wy gw a4 ) A
g WA & 91 q¥-480 FY WA
TRy ) g Fg BB ogw adiEd,
WY IFT  @OE, gwT hATET &1
frar, smreafaar &1 @ faar | gaq W@
ATTH F ST AT P EHIL 9 AT WS
gt g ag gm 4, A1 Aoy gnir 98 79
a1 | ag Wt mrarA wgr A afwar g
s At e maA Ay e A g ! ATs
ATAAAT FT H1AT § gad q8T Aged Wl
g1 W1@ HUTA R AT gt g | WCEn
598 3HIT WM, S5 7% @ A1 UHA
Far @1d & ° "I AT ag-ufeqa &
wa syl i dem fags ag g
wraT A ¥ wruAr & gfar sad fawe
g1 w8 & fr qre 44T &7 70T g F©
QeI R wIAFA R\ argAR AT ara g ?
atz oF 4w #§ wET 98 aEar, gar s
AT ¢ AT gAY g ® wATH  AGAG 0
d# fa afzq wafvw & oar quaws
Gfaa 2, T Taw &fMT 9w
2 gm¢ofmar & g8 W AmT A WY
nx g dwe % a4t S wdaa @
wE # | 41 wET SATET WATK 4 & F1A A
qfmay o g SR #g SIS @IS AT
dar w ¥ T A IFAT & ara W7
UF HIAEAT % ga ¥ TEE T g
ary AgAT FI g we-wfeaw ®Y
WAt & 41 48 Y ATy WY s avg
& | ¥ WY W1 WY F § 19 qfa
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[=" 2w wgra arF)
wza & asr wax Foimge fear arg
Ay &Y ERT 7 EW Y AW ST § TEN
oF soeafes ddras & gw o wEd
¥ UF WA YIAH ¢ | 2@y g
gt arelt | Y & gy ey A
o1 FwdY 1 PY 7g A § A g gae
wrw arfey Y wrfgg | e afncd
42 dfzar § I7%) oY gw fawmed €1
aw & amfe @md £ | fomd saT
qargx &1 zrfae & 4 fawmgd &Y

uY foeg @mgw WY A fox eqd
qaTg ¥ §, WY S g R AT oY gl
¥ @i go & g ST Ay arfre
gust fratg 1a7 arfgg | sy @ gro&
ggawr w1 v , fed, gw & s
oy fva worx § wEd g0 arw A
2\ wary & W@ qrOat, ¥ @wRa g,
v Y &, I 7§, Afwr w7 wgaw
#Y olve ®Y wrw 30 | ¥fwA wrw Ay aga
w1 Wt ¥ fa7 1 Ivfeqa w77 § 1
APUSE A AW G A @ ¥, 97
A TErUs 7w A w9,
aramwa 81 2T foey s
w7 oy s@wW Y ?

Ay oY F ¥ I ¥ wqv fw
g9 §EaT £ FY 41T ¢ | Wy Wy
qEd At agarT F7 &1 dar A
afe dare oY g1 aY wroEr ggayT AT ¥
9g¥ 9 ¥ §F Waar |rEar 93w fw
g AFEn 5T g T W & qga,
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o, 98 & e o wrw 4y & At
fearat & ara ok ¢ AT IR wER &
fr grar(t @dr & 9 erRe W @ &
ITF W qZA SUTAT § WYX I Q@ a4
AT AT @ Y & Ty w9 & A
§—18 @ ¥ g7 e a7 framar wy
WEHTH §, §EO AVE WL F o7y §—
HE 3T AT @1, AT F ¢AFT vmn
guT—ATTieEY, g #1 3 aqd foat &
AT 72T | A I oY WO A W
WETH AT wTr TR §-4g 3T we-
A g 1 R W T uaetfa £ g
AFTE 1 g A A 7T § ;A FfF
FfFa TRY & qrg ww oA fa o1 3fq-
gra femr  smonT-as 7 /13 fodt adr
g "R

w19¥ wgr fF wex adqw ¥ Avr q@
RTAT, wTE AT W {1 AT g—
wsq ndw ¥y 7 feafa & ) 45 fami oy
26 ¥ Q& g gy 7Y 7 AW ¥ FTOm
ar aaf 7 W & Frn wfaarg dav gy
wE & | IET 60 1T TAY TTHAT 97, AGT
1314 39 914} avaT—ad) feafa &
wars d & g1 r Ay wwar, avrd gy &Y
TEr aFdY, §8 WY 931 Ay &Y @war
wy g4 feafa Y wYT gadr avw wm
§a @ g—ax A1q frgY oY faie) aw
¥ 9T FT AW KT FO 99T E,
foraw ag g7 g% ag T g
&, T AT fai &9 & gua aEr
&, g ez & gweat &, g faw wtas
&1 guraE Fa | ey ¥ dur Y v )
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gwr faadr Wy oz 1 §——arafas w2
&1, wrwr ¥ 9w w52 gr ar uwfa
¥ IIW FOE FI-—IF FAHT QRIS
w ¥ TodYfa i & & qd feafa &
afg wgayT w1 @T AT AT F UX &
famfrar ay q@ w Jrar @rarfas @ )

wT i At weg AW 9IM F wEAH
i FEAT AEAT g——AT AT G T AT
fr gud ux sfAdza T a7 )
faar ur fagy 7 war 97 fe gare 987
ary Ay wAy gra€ g | 79 § g FEAT
g fromraraargradd, av e ag o
Fga g o g oy At &
#y feafy gy € §-gw &1 10 F(2
goar-felts o & for Yfsd wiT 20
gt = Aty T wA TF
fifwy, wx ax f& gy wew 7
uT 17 | Ffwa wt aF foog |rgw &
T 7Y fzar § grarfs I wrearaq
anz faar ar | & I+t w3av g fF e
HIX TAT F ¢EH A X IV FAAT4 |
gNIT qg AY TIIT ¥ 18,659,260
uwse gfa ¥am Al arwTE Y Iy oY,
AfFaam ad vgw @@ qFe A7 o
1 ordY Fear, et gRT @ AT 1 g0 &
8,85 FATT QFe ¥ AT &Y aWTE FI
1y 8, formdy a1 w19 oFe qfw 51
qrAt frar | TaATE 0T T 696 FATT
g¥e ¥ (1T ¥ amrd awl A1, Fa7 30
garcase ¥ atng 3d | fawrayT i 16
A@CFE T AT T FEA AT § F AT
2 e qFy # e gr qr fawr )
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1t mg & adae, gAY, AqW
ET ¥ |req aTga ATy §, ATIEAT AGT ¥
3% Trgw Ty 2, fadrqge——agr &
un awre o feardr wrd g——waT
W19 &7 @9 &1 AT T A¥F1 3, I
HIT 1 Fg7 #Y g A FEA g B
faseY | @t gw @wr &gy o7y § AY TEA-
& 7 g Y awg ¥ 79 ¥ foaar v
AT F——WTT TEQ TEET weErAT qA
awy g | A arTcdd g dar Al g—
gRqAT ATAA § AT Hra dAT TG 3, AT
AT & Ay warsr oy 7g A )

iz -z faw 9 Q@A wA
fasm sirr et fare & Y wo9 fea ot
W | gw amerEry § W i ¥
favars ¥7y §—0% o gu Qa7
AW @ FT IAAT ¥ fEwr R

gt weEy & mrg & T A AT
fadw FTr g |

it o dgrye fay (Fafw) : qar-
ofs wereT, wa § AW & Ak ¥ ag A
T WA G4 ¥ AT &, FE W
sy gearedt & frs ¥ ¥ S A /v
¥ nasr gHiER TaAT IgAT § ATl T
71 g® fraaea fawd 1 ArQer W7
gn¢ wEmEr ¥ fraTte f oF aEr
weg & o ATxT T Arar &

ag are w1 § ag TR ST §—
gnE % AT 4g AT GREAT WK E—
e o g o F&w ISA §, I A
#Y et FATH & Fo T FHT AEH
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[t o wgrgfag)

ar& W e § 7 S aEw @
ST G A TR i et fu 2% AT
q wgt fy ag a4t v werosdty W @
3t 8 1 97 # 2 AT AR £
WA F g w3 .5 w7 A
wArffaaT T E A7

AER Y R 0y gang § A
IE HAE 1T T ) 5§ 67 IZ U 5B
SETAGT R T F dlo Lagdr 7
SE--BW HAT al. LA gH fAE &
FIAH & ainae@ ot o1 gfeaar @dr
Y 3 GT i Al B R AT WA
THI & T ST 3 {7 2.7 .
WAL gh wRA R TR
o Wifww v s m w A E

- - . el
Y F fAArT diar & A 7.0 v N

THE MR B AdTR g T & FAd
Vel T AV F o (rAg AN AW F
T RATET gt s TR wed fe
gATe 1 Aq H—L0ar, wemy, o,
HART—NET 4w @ s, ¥ Aat
A 40-45 39 F TAH 15~16 TF
aatgE 8, gt & Fvi A wy sy AR
W E—Fr ageT & fo gw wad
TG &7 T T FAR A A
L My gad oafw wA; A A w4
fa. S ad Y wqt o g1 51 gN Fodl

G wmaT W 98 K qer sigar g fa

WA §% qa (T & NEATaT F 41 7 w47
@ wfsamT @ 37 fga @ar  ?

RiT BIHT T FATCATAT ¥ g &0
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¥ A ey vewR @ 51 wgar
A A A a9 QY ooy wr
HATH ATH T 4748 T T I 0Z30 AR
foe 35T 7gT A Jo1 4T MW { qgar
fem om0 ofz dm @R @ A B
dnri &7 fow 2z s, w6ify T &
AL 9T HH WA F OHIF 98 &, W
T wr w glefeaft @ fa gart &
R - VA S 8 Hics
10§97 8, 34 2T vdia Fa 8 farm;
WAl (Je w1 % qrgar g fo omiq
LEE e R IRLEENLE SN

Wi THARUT

WUSTC R W | ¥ YT A AT T FE T
g waar maEt ?

&% % Al TR AT R ATHHT A1
BENTT i Ad AT, ow AN A T2 A6
AT WIETE B AT HT g 92
®TaTs ¥ @ty q1 9E ARG 15, 20
fao A TG0 &1 & Frdr, wre 4fe
50 7 AR RALT FTATA § AL KA JTA
avz &7 faar WA B | fofe HAgT w1
AT < F, 39 w0 1 5 fam s magd
% o ot g Ti Y 9TE AT AT A
® for w4 L) W4T & ) T, FTeE H
% WA ¥ (OE 76 %92 &0 AT gl
oy afwa g ? e dar foota o 3rRe
forat 7T § mam sdAtd wfgard
o frg gt &, ag A TR
WIEA | B RGN F T AT T
i dwzr W A ARl & o %
frreg Gt AT o TG, T4 o AT



Motwon jor
%7 Adjournment

® gard ¥ fawd Sugew g SR awr
¥ g fawdl & FgA N S @A

7z fuer &7 foir ot 7ga ¢ agr ™
wize o Hre H A qdr g€ &
g1 #1 wd  gadeA g A Awg A
e fagdt & wregm & @ fond
awg §, safad g4 war o fadiast
famot s fastt & =9 . 21 a1
#agr T I g€ § A vy QT FOAT
arfed | FrvEm araar e fod o
weae AFAYT HwAT ¢ fua F anaw
g Qar anfY, wgEim fa 71 &7 A1A 19
nwe wfn A feard frasfr g sa mman
T qtfs wex AW Fo dto Al fazrv
FY GFTU 7 AAAA| 0 TF ATH 51 727
& ofpa ew wa Fafag 2 r 3a o
FT #9767 | A7 H) 957 ¢ Q7 Fqr41
st ¢ B 3a fae qaram =1 gt efiwfy
T4 foeit 1 3 1 Al F 719 " FISAT
wara 4 gAT ¢ B wd g0 gAEr foar

393 Mo Foats 7Y oy fa=v waraw
Fgar & fF atwa1 #3197 | AT a1
HIT AE W@y AT A ST A EA ST
faa Frvig et 1 frmE & anam
% 75 1fq § g 9%5F1 97 fde a[ar
i1 uiv g7 teifa & mfas dzr &7
qga |

o 4 F) A1 A1q G4 Ar4F TE
O g aT¢ ¥ WTHd & FEWEAT B
Ayt @ g AT 18V FAT AIgIE
EWTY U, foa o) thie @47 A 8 TE
BUA g7 @A LAhly 3,077
Wi e dw yag g u7 1AM foq1 A
WHErT sufa g 43 & AR ) AT EB
off 3% AW W o$ T § 98 AGW ¥
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ATV A FYaT &, A1 qray &yl s
@ 2 1 97 qw gAR ¥ ¥ 7 fra
au @ f o w1g mfg. i ww &
R4 T AT HTul § ad A T T4 REAT 7
W ¢ T e AT GBRT 1 TrEATAT

H3nud 200 UE bo [T 20 4im

WA A AT TE W F Wb g
T a@ et Ere A ared e 7
TE A8 OF T At 4 7 5aT
Bl @1 FIn ART o AEW0ET FA
A6 Ind 42 ngl @V 185 T g
HCA® 4 a0 4) WG &f gL fagr
ARy AN GHTCT 1 1 HEAT R My dTF

SHRI B K DASCHOWDHURY
(Cooch Behar) The Hon Mouver o1
the Adjournment Mouon hag moved
1t 1n a tashion as if ne has depicted a
picture  but after carcrully lhstening
to him and tollowing him and trying
10 unduistana the question I Ivally
do not understand what he wanted tu
depict  As a matter of fact certain
statements and figures which the hon
Mover of the Adjournment Motion put
before the House are themselves
gqurte contradictory in nature and with
overtones of a political patute and
nothing more than that The <on-
tradiction 18 this He asked, why in
India since 27 years of qur indepen-
dence this has not happened m this
country why thousands and thousands
of pcople are now being faced with
Inch of utler necessities of theiwr daily
lives which position 18 being faced by
people 1n different parts of the coun-
try It simply shows that during the
last 27 years such unprecedented ci-
cumstances have never happened
And 1if 1t 1s really unprecedented ther
one has to go deeper into this prob-
lem to find out what are the reason:
for these unprecedented circumstanc
ce~ Millions and millions of people
are affected and there is no doub
about this The hon Maver come:
{from West Bengal and he knows th
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position, During the last two years
if not three years, different parts of
the State have been affected both by
flood and by drought. Large parts
of West Bengal particularly North
Bengal and some districts of South
Bengal have been immobilisad for
months and monthg together because
of these unprecedented circumstances
and they could not earn their liveli-
hood These are the facts.
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But, 15 1t to be the spirit of the
Motion to say that these has been fajl-
urc of the Government, to say that
this Government could not supply to
the people of this country whatever
they needed in terms of basic neces-
sities of their lives like food, shelter,
clothing, health, education and so on?
I would like the hon. Mover of the
Motion and other opposition members
who have spoken in favour of this
Motion to look at the pages of history
beginning from the period of civilisa-
tion in general. Was it possible to
solve all the problems of the human
beings in any time in any part of the
history of the civilisation? No. It
was not possible. Certain problems
were solved but certain new problems
came up and attempts are being made
to solve those new problems and in this
way the process of civilisation will go
on from century to century creating
history, keeping a link between the
past and the present. Therefore we
have to face the challanges which
may come up from any quarter and
we should try to solve them. There
is no denying the fact that a wvast
number of people of this couniry are
below the poverty-line. Even the
Planning paper circulated by the
Government of India has shown that
40 per cent of the pcople of this
country are below subsistence level.
The West Bengal Government itself
admitted that even 60 per cent of the
population are living below the sub-
sistence lével But would it be pos-
sible for the friends from the opposi-
tion and the Hon. Mover of the
Motion to show from their speeches
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Government was not alive to the pro-
blem or to the situation.
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As a matter of fact, the Govern-
ment of the State was very much
alive as was most emphatically stated
by my hon. Friend, Shri Mohapatra.
All State Governments whether it is
Assam or Nagaland or West Bengal
or Orissa or Bihar or Gujarat or
Maharashtra, whenever such unpre-
cedented situations happened—the
Chief Ministers of these States—did
their level best to face this challenge.
What happened about one month
ago? That was not so in any of the
States 1n India. My hon. friend just
now referred to Cooch Behar District.
The same was the situation here as
in most of the States. And most of
the State Governments have met the
situation and have come forward with
all the resources as were available
with them. And wherever it was
necessary they were extending their
help Thousands of people have died
due to starvation and all that. Still
the State Governments have come
forward with the patriotic zeal or
impulse to face the unprecedented
challenge or situation. Was it possi-
ble anywhere else? I now come to
West Bengal

SHRI SAMAR GUHA: You had
no guts. They had no paise or far-
thing to spare to West Bengal Gov-
ernment though all demands are
coming from there.

SHRI B. K. DASCHOWDHURY:
Shri Raghu Ramaiah is here. I say
that Government is doing its best
As a matter of fact, the hon. Chief
Minister of West Bengal had helped—
the hon. Member quoted that fifty
million people of West Bengal were
in distress—these people. It is true
that they were in distress. What did
the West Bengal Governmeni do?
30 1o 35 or even 36 per cent of these
people wag given this relief. As a
matter of fact, in my district—Cooch
Behar District—this was worst affect-
ed—I may tell you that 17 per cent
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of the people were allowed the gra-
tuitous relief known as G.R. In
Cooch Behar alone, 73 schemes were
taken up to give this immediate relief
to the needy people. A number of
gruel kitchens have been opened.
Until 5th of November or let us say
in the first week of November till I
came here to attend the Parliament
session, while I was in my constitu-
ency, it was within my knowledge,
that everyday 25 to 30,000 people
were fed by this gruel kitchen either
arranged by Government or arrang-
ed in cooperation with certain chari-
table organisations. They requested
some of the organisations o supply
meals at a cheap rate of 20 or 25 paise
a meal. They were supplying the
same at 8D paise or so from the
cheap kitchen. In various ways, in
Cooch Behar, out of 50 lakhs people,
the Government could give relief to
the extent of five to six lakhs of
people on each and everyday. Was
it possible? Even during the U.F.
Government’s time in West Bengal
we have seen the situation and hard-
ly 2 to 3 per cent of G.R. was given.
It is also true that because of these
tremendous pressure on West Ben-
gal Government, whatever was sanc-
tioned in their budget for the relief
measures was already spent. They
have already spent more than Rs. 18
crores or so. They were going to
spend Rs. 30 crores or so for which
West Bengal Government is going to
ask for nearly Rs. 15 crores as assist-
ance from the Centre. What the hon.
Member wanted to say was this. I
would like to request him whether at
the time of moving his Resolution,
he had mentioned this particular as-
pect that the West Bengal Govern-
ment wanted Rs. 15 crores from the
Centre, and the Centre said ‘You
cannot be helped looking to the im-
pending necessities of the humanity
at large in this part of the country'.
He forgot in his own emotion to men-
tion it; rather he mentioned some
other things. I do not deny that,

I would say therc is a basic thing
that has to be taken cognisance of.
Of course, because of these crop fail-
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ures, this has happened. But more
so a new look has to be given. What
is it? There must be a land-popula-
tion ratio, particularly for the agri-
cultural sector. In some parts of the
country where the pcople are mainly
affected, in West Bengal, Assam,
Orissa, Andhra, Maharashtra or any-
where else, if one goes very deeply
into this matter, one will find that
land-population ratio n a particular
region, in one or two districts of a
region or one or two sub-divisions
of disiricts and so on, is not there;
if it was there, the poor agricultural
families could maintain their liveli-
hood by forming their own agricul-
tural land. What is more needed is
to take care of the extra labour force
that is added every year because of
the jumping up of the the population,!
This extra lahour force must be ab-
sorbed by giving some economic re-
habilitation benefit or assistance. For
these schemes have to be prepared.
Fortunately, the Central Government
have for the first time given a direc-
tion to all State Government: ‘You
have your own State Planning Boards
and you have your own district
plans’. The process of district plan-
ning is going on throughout the coun-
try, not only in West Bengal, Orissa,
Assam and some other States. When
this 1s properly finalised, I believe
this Government will be in a posi-
tion to give certain economic rehabi-
litation assistance to all those poorer
sections of society, particularly the
agricultural labour, thos: who are
now ocutnumbered, s> that in an em-
ergency, when they get immobilised
and do not have the money to pur-
chase their daily necessities, they get
this rehabilitation assistance and then
this source of trouble will no longer
be there

I do hope the Government will ex-
pedite this process. I would beg of
the Government on behalf of the
West Bengal and other Governments
thalt whatever special relief the State
Governments bhave a<ked hecanse of
these peculiar circumstances they
should give them grants very liberal-
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ly and not stick to the principlc en-
unciated by the Sixth Finance Com-
mussion that no further grant should
be given Takmmg mto consideration
that this 15 a peculiar circumstances,
the scheme of special grants by the
Centre to all the schemes for the
district plans at lcast for the deve-
lopment of backward regions, should
be approved as early as possible

SHRI SURENDRA MOHANTY
(Kendrapara) Before 1 begin to
offer my comments on the ad)ourn-
ment motion I would crave your in-
dulgence to give me a few more
minutes 1f T cress my time hmit

MR CHAIRMAN You are a vervy
good speaker you can fnish your
speech 1n time

SHRI SURENDRA MOHANTY I
will try to but if I do not I crave
vour indulgencte for a lew moie
minutes

Listerung to the spteches that have
flowed from the Congres: bunches [
fee] one common strand 1uns through
all of them do not make a political
capital out of the food =ituation and
the starvation stalking the land lead-
ing to deaths I would invite the
attention of the House to Fntry 33
of List HI of the Seventh Schedule
of the Constitution under which the
Government of India has the respon-
sibility of supplying and distributing
foodstuffs in<luding edible oilseeds
and ods Su mv submission will be
that faillure of the Government of
India to supply and distmbute food-
grams m the famine-stricken Stales
has resulted 1n a man-made femme
and if for bringing this into proper
focus, 1t 18 alleged that we are mak-
1ing political capital out of 1t I plead
gulty to that charge I do not want
to mince matters The question of
starvation deaths 13 a political ques-
tion 1t cannot be a humanitanan
question only, 1t cannot be a question
which 1s beyond the purview of pol-
tics
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Having said that, I would say that
every mute corpse that is collapsing
today on the footpaths of the cies
and 18 rolling on the dust of the vil-
lage lanes bears eloguent indictment
of the failure of the Government of
India and also the faillure of the
State Governments
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It 13 a sad rony that the man who
was pnmarily iesponmble for the
failure of the Government of India
on the food front, mstead of being
indicted and punished 18 today adorn-
g the Rashtrapati Bhawan (In-
terruptions)

MR CHAIRMAN No referencecs
hke this

SHRI ATAL BIHARI VAJPAYEE
{Gwalior) Could we not discuss the
conduct of the former Food Minis-
ter (Ingerruptions)

MR CHAIRMAN I have alrcady
advised Mr Mnhanty not to make any
suth 1efercnces that should be the
end of it

SHRI PILOO MODY (fGodhra)
Before yvou give the ruling will you
kindly tcll us 1if we want to discuss
the behavicur of the former Food
Minister 13 what way this 15 to be
done! Or aie all the ciimes com-
mitted by the former Food Mimister
to be wiped out now from the me-
mory of all Indians?

Ty

MR CHAIRMAN We are con-

cerned with the present Food Min-

1ster and not with the past Food
Mimster
SHRI PILOO MODY Will you

quote the rule under which you have
given thi- ruling because as far as I
know there 1s no bar on mentiomung
ihe Rashtrapati?

DR KAILAS (Bombay South) He
can make a reference to the past Food
Minister but he cannot say that he
was inducted as Rashtrapat:i  That
15 objectionable



345 Motion for KARTIKA 28,

Adjournment

SHR1I SURENDRA MOHANTY:
Now I will come to the present Food
Munuster. The present Food Minister
visited Rome for the World Food
Conference where he is reporied to
have stoutly denied any starvatlion
deaths in India, The House would
be interested to know from him how
much fat tax he has paid m the
World Food Conftrence. According
to Presg reports in the lobby of the
Food Conference in  the Congress
Palace the delegales were confronted
with a scale which was urging them
to weigh themselves and pPay a volun-
tary fat tax at the rate of 3 dollars
for every £ lbs. over their 1deal
height-weight ratio. The fat tax
fetched 150 dollars for the freedom
from hunger campaign These fal
obese men who met 1n Home discuss-
ed the problem of hunger of the
world. ... (Interruptions).

What did these entrustic gentlemen
do 1n Rome? According lo Press re-
ports emanating from Rome on Nov-
ember 17th  “While the 1,250 dele-
gates representing 123 nations at the
World Food Confcrence talked a lot
about hunger they also did a lot of
eating, reporis the associated Press.
What did they eat? They consumed
6 tonneg o' pastry, O tonnes ol neat,
a tonne of fish, 7 tonnes of fruits und
8,000 quarts of wine, beer and mine-
ral water, accordung to the conference
eaterers, ‘Their expenditure on food
alone during the cleven day confer-
ence was about 2.7 lakhs dollars.” In
that euphoric context I would not be
serpnised if Babu Jagnvan Ram de-
nies any starvation deaths occurring
anywhere m India.

For tis kind infoimation, herc is
the screarming headhine n Trmes of
India, a paper very much with the
Congress Varty: “2 million starve 1n
Orpga”. Here is Patriot, which is
more loyal than the king. Its head-
line screamg “Starvation deaths in
Bhubaneswar”. While starvation
deaths are stalking the land, 1n 2
smug way the Congress Party has
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been preaching us sermons and tel-
ling us what to speak and what not
to spralt Who 1z responsible for
this? I make bold to say it 1s the
fallure of the Goverument in its food
policy which has jesulted 1n a man-
made faomine 1 call 1t man-made
deliberately becausc there is no scar-
cily of foodgrains in the bazzar. It is
available but the prices are beyond
the purchasing capacity of the people,
as a result of which people are dying
Iike rats tn a blind alley.

Much has been said of the dehoard-
g drive ol the Congress Party and
their loyal ally, the Communist Party.
It had been bandied ahout that this
year the  Congress Government
would procure 5 mullion tonnes of
wheat and the Congress Party with
their Joyal allies went about drum-
beating  ‘“dehoarding drive”. But
their procurement is not gomg to
exceed 2 million tonnes, 1n spite of all
these exercises

Coming to Ouissa, last year we had
a bumper crop and the Congress Gov-
ernment’s targel was to procure 4
lakh tonnes of rice Under the pres-
sure ol the hoarders, 1t was reduced
to 3 lakh tonnes. 3 lakh tonnez were
smugeled out by toad, ral and sea
with their connivance., as a result of
which their procurcment today would
not cxceed 2 lakh tonnes. When
Government was confronted with  a
vory serots situabon with no food
stocks and people dymmg of starvation,
the C(ongregs (rovernment and their
allies, the Commurist Party—which
I eall ‘B’ team of the Congress—sur-
Jendered themselves to the hoarders
and millers, and the dual price system
came Miller. were told, “You can
procure any quantity, but you have o
give 50 per cent us levy  The other 50
pe1 vent you can soll ut any price any-
where you hke! The regult 1s 1o-
day you have allowed the mllers lo
have this dual price system and sell
rice at Rs 3. What is the purchasing
capacity of the people in the State?
When B0 per cent of the people live
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below the poverty line, you can ima-
gine the purchasing capacity of the
people in the State of Orissa. Then,
how much have you done in test re-

lief? It will not exceed Rs. 1.05
crores. Shri 8. 5. Mohapatra was
waxing elogquent about the munifi-

cence of the Central Government.
How much have you given to the
Orissa Government? You have given
23,000 tonnes in October, which is the
lowest which have been allotted to
other afficted States. I do not grudge
the allotments to other States. They
are also having starving people and
I am glad you are helping them ade-
quately. You are giving to Bengal
1,15,000 tonnes, Gujarat 77.000 tonnes
and Bihar 60,000 tonnes. But how
much are you giving to Orissa? Only
23,000 tonnes. 1 think Assam is the
lowest with 18,000 tonnes and Crissa
comes next with 23,000 tonnes. But
even then, the population invelved
in Assam iz lower than n Omnssa I
make bold to say that the failure of
the Government policy on the food
front has resulted teday in a man-
made famine, the lkund of which we
had not in living memory.

18.00 hrs.

Now the question 153 what 15 going
to be done for the future. The Gov-
ernmenit do not seem to have any
clear food policy In the course of
the reply to the debate would the
Food Minister tell us what is the ac-
tual food reguirement till the next
kheriff or rabi crop? In Rome he
declined to mention what iz the ac-
tual food requirement. We do not
know what is the actual food require-
ment. The Government do not say
confidently thst they will be able to
face the food situation. They take
umbrage behind the recommendation
of the Fifth Finance Commission and
they do not grant any money that
would be required by the States for
undertaking adequate rehef work.
Kalahandi and Balasore are the rice
bowls of Orissa. It is a cruel irony
that famine is stalking those districts

number of starvation deaths are tak-
ing place, not because foodgrains are
not available but because the peo-
ple have not got the purchasing capa-
city. I would like to know what pur-
chasing capacity you are going to
enthuse among the consumers ¢o that
they will be able to purchase food-
grains so that they will be able to
survive. ,

The Food Minister should take this
House into confldence and tell us
what is the actual food requirement.
He should nlso tell us whether they
have abandoned the policy of State
trading 1n toodgrains and whether
they have surrendered themselves to
the monopoly interests,

I want the Government to assure
us that not a single man would be
allowed to die of starvation. With
these words, | very strongly support
the adjournment motion maved by
Professor Samar Guha. As I said 1n
the beginning, every mute corpse that
15 collapsing and rolling on the dust
of the village lanes and bylanes 1s an
eloguent indictment of the callous-
ness, lack of <ympathy and lack of
understanding of this Government
and the failurc of its poheies

SHRI B. R. SHUKLA (Bahraich):
Mr. Chairman, Sir, I know how hard-
pressed for time you are. But that
1s no tault of mune. In this House,
there 1» so much difficulty about dis-
tribution of time. You can very well
imagine how difficult 1t would be
about the distribution of food arti-
cles in those parts of the country
where floods and famines are affect-
ing the mllions of our countrymen.

The gquestion 1s not that the situa-
tion is not grave. The Government
is quite alive to the gravity of the
situation. The food scarcity is there.
The question is whether the Govern-
ment deserves censure for failure to
meel effectively the situation which
is partly man-made and which is
mainly as & result of natural cala-
mities. The food scarcity is not
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mainly due to the failure of rains or
excessive rains. If in one year there
js failure of raing or there are ex-
cessive rains, then there should not
be any food shortage because there
are other years in which there are
bumper crops. Therefore, the Gov-
ernment should so manage the food
affairs that there should be sufficient
buffer-stock to meet any eventuality
which is caused by flood or famine.

The Government has, therefore,
taken right sleps to take over the
wholesale trade in wheat It also
tried to take over wholesale trade in
paddy. But the hon. Memhers occu-
pying the Opposition Benches raised
a hue and cry and they tried to sabo-
tage the scheme. In order to meet
the difficult situation, the Govern-
ment modified the scheme of whole-
sule trade. It was followed by hovard-
ing, profiteering and black-marketing
by foodgrain dealers who had given
a sulemn assurance to provide suffi-

cvient and adequate foodgrains for
distribution by fair price shops. But
they failed in honourlng their com-

mitment. Therefore, there was re-
version to the taking over of whole-
sale trade policy in foodgrains. How-
ever, that could not succeed to a very
material extent.

Now, since our present Minister has
assumed the responsibility of the
Ministry of Agriculture and Irriga-
tion, he rightly pointed out that there
15 not so much dearth of foodgrains
m the country. What 18 necessary is
that rich farmers should be compelled
to de-hoard the foodgrains which
they have hoarded, motivated by pro-
fit. The anti-smuggling operations
have been started. When these ope-
rations are making a visihle, marked,
dent on the lowering of the prices of
essential commodities, the hon. Mem-
bers oppbsite, irrespective of their
party commitment, are raising a hue
and cry. They are saying that their
fundamental rights to freedom and
property are in jeopardy. The Pre-
sident who is duly authorised because
of the State of Emergency in the
country to suspend the enforcement
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of fundamental rights is being de-
cried. The other day, these very hon.
Members who are so vociferous about
the cause of the poor and the exploit-
ed people in these parts of the coun-
try where there is scarcity and fa-
mine are now saying that this 1s an
arbitrary act, that this is something
which cuts at the very root of our
democracy and, therefore, they stag-
ed a walk out.
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Today., they are coming with an
adjournment motion. The hon. Mem-
ber, Shri Samar Gubha, 15 1n a perpe-
tual state of cmotion and he is al-
ways given to cxaggeration. The re-
gard for truth and fact is foreign to
him.

Prfo Mukher)ee spoke 1n anguish
He 15 in state of distress because he
is sceing and witnessing failures and
lapses 1n some parts of his own State
So. let us not take note of these
things,

Now, in a few munutes I will put
certain concrete facts which will high-
light the achievements of the State
Governments and also the Central
Government,

Bihar has got 275,000 tonnes.

MR, CHAIRMAN: I have a prob-
lem. 1 want the House to note it
My predecessor has decided that the
Government reply should begin at
6.30, My list 1s still quite long. I
do not think all members can speak
if the Minister is to reply at 630 3
tc 4 Members can speak and each
should noi take more than 5 minutes

SHRI B. R. SHUKLA: There 15 a
dyvarchy in the functioning of the
Agriculture and Food Ministry bet-
ween the States and the Centre. The
Government is oblivious of the situ-
ation except when some abnormal
situation arises and taking advan-
tage of the opportunity furmished by
this debate, I will say that in UP al-
though there is no famine condition,
there is no allegation of starvation
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and there are, in fact, no starvation
deaths, the irrigation facilities are so
negligible that it needs the concen-
tration of the attention of the hon.
Food Minister who fought a war
against a foreign country and brought
it to a splendid finish and 1 hope
that the food situaiion also would be
tackled by him in the same effective
and splendid way and there will be
no cause for anxiety in the couniry.

SHRL D. K. PANDA (Bhanjana-
gar): With regard to the food situ-
ation in the country, much has been
said and 1 will confine myself to the
State of Orissa where the situation
is unthinkable and the miserable
plight of about 120 lakhs of people,
even according to the Government's
statistics, has become so nuserable
that it is unprecedented in the mag-
nitude. Therefore, here the gues-
tion is that everybody talks about the
miseries of the people. Even my
respected frilend on my mght, Shri
Mohanty of BLD has also expressed
his sympathies for the museries of
the people But he did nol even
make a single suggestion how it can
be solved, whether we sghall have
wholesale trade in rice or any other
suggestion. If the prices have gone
up and if there 15 hoarding, who are
the people who are bencfited? 1Is he
in a position to make a reference lo
it?  Therefore, I have nothung much
to criticise either the Pragau  Poarty
which has now taken the shape of
BLD because all through the Biju,
Mehiab, and Singh Deo’s rule, what
has happened in Omssa? When they
were ruling, the same ronditions of
famune, the same scarcity conditions
were there which are man made und
they are continuing till to-day. But
this time, our State has gone to the
level of 1918 as far as the ramnfall s
concerned.

It is something beyond our ima=-
ginalion so far as drought situation
js concerned, Why are they not pre-
pered to change the allotment. I
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want to know. The report of the
Sixth Finance Commission has ssid,
Rs, 3 crores; 1.5 crores is to be given
by the State and Rs, 1.5 crores is to
be borne by the Centre. Qur de-
mand has been this. We demanded
Rs. 20 crores for immediate rushing
of test-relief programmes and for
that the minimum of Hs. 18 crores
would be necessary. I wish to point
out in this connection that only 0.1
per cent of the total institutional
finance has been allotted for Orissa.
This has to be increased for rabi crop
immediately to make up for the shor-
tfage of 20 lakh tonnes of rice As
far as the institutional finance 15 con-
cerned, this must be immediately in-
creased for Orissa. 46 lakhs of ton-
nes of rice was produced last year
36 lakh tonnes of rice is to be con-
sumed in the State. That is their re-
quirement. And, 10 lakh tonnes are
the balance out of which 2 lakh ion-
nes could be procurcd. The rest re-
mained with the hoarders. On be-
half of my parly therefore we de-
mand that there should be dehoard-
ing drive and the BLD people and
some people who are inside Cong-
toss, who are in league with those
hoarders, went oui to the extent of
assaulting three of our comrades,
ome of whom was a harijan who was
killed n the villuge Podamari sim-
ply because he parlicipaled 1n de-
hearding diive which brought about
1500 quintals of paddy. In spite of
the order from the Government the
police people have not cooperaled but
they helped the hoarders and I de-
mand that they should be taken to
task and the severcst punishment
yhould be accorded to them and they
should be dismissed from service.
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In answer lo my Question No. B92
the Minister stated that it has been
planned {o increase the production
of summer rice from about 3 million
tonnes in 1978-74 to 4.5 million ton-
nes in 1974.75. That means even for
this 45 lakh tonnes there is no crash
programme. He said ‘No crash pro-
gramme has been drawn as such'.
Therefore, how can you meet the
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deficit in Orissa this year, to the
tune of 20 lakh tonnes of rice? That
is only in one State. In my district
from where Mr. Giri also comes, the
condition is such that it is already
declared to be a ‘famine area’. We
demanded one lakh dug wells and
one thousand tube-wells which was
quite possible. But they take the plea
about want of rigs. 1 do not know
why it should not be brought from
Punjab or from outside, You cannot
take the plea that bureaucrats and
Pragati poeple were ruling for 26
years and they are responsible for
all this. Such types of excuses and
plea cannot be allowed when peo-
ple are dying of starvation. Imme-
diate aid should be given in required
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quantities.  Institutional credit has
to be increased by 10 per cenl. At
present this is 0.1 per cent only.

This shoulq be immediately increas-
ed. All the incomplete irrigation pro-
jects and Central Projects like Rare
Earth Factory should be completed.
There should be coordination bet-
ween concerned departments and
Planning Commission. We have dif-
ference with the Chief Minister of

Orissa regarding food policy. But
they depend upon three npillars.
Three pillars who are supporting

them are the hoarders, the millers,
the traders and the producers.

SHRI SURENDRA  MOHANTY:
May I set right the record here?
While we were in office we procur-
red 4 lakhs tonnes of foodgrains. It
has been reduced to 2 lakh tonnes
now, We set that thing right when
we were in office.

SHRI D. K. PANDA: My basic
question is this. If we depend on
these hoarders, milliers and produ-
cers as well as big landlords—we
expect 70 per cent procurement
from these people—they can never
help you.

Coming to fertilisers 80 per
the requirement is
2501 L.S—I§

cent
given to these
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landlords. (Interruptions). We never
“expect the B.L.D. people to come to
power. It is out of question, We will
consistently fight against these hoard-
ers and these big landlords. In the
last election we fought against the
same blackmarketeers and some of
these big monopolists and capitalists.

So my only suggestion is this. A
minimum of Rs. 10 crores should be
allowed to Orissa, Otherwise a very
crilical situation may take place. Al.
ready the situation is very worse and
1t is worsening day by day. There-
fore, with the central aid that you
may rush in, the Orissa Government
should also change their policy as
far as procerument and distribution
syslem are concerned.

MR. CHAIRMAN:
Minister at 6.30,

I shall call the
1 cannot help it.

Mr. Munsi.
SHRI PRIYA  RANJAN DAS
MUNSI: (Calcutta—South) Mr.

Chairman, Sir, I shall confine myself
only with a few suggestions,

So far as the speech of my Iriend
Prof Guha is concerned, he spoke
with emotion perhaps. He spoke
about his conslituency only. He
might not have visited the other
places in West Bengal. If he  has
really visited the other places like
M.P. etc., he would have known the
conditions existing  there,  Under
the preseni cconomic system in  our
country, it may not be satisfactory
so far as distribution of foodgrains is
concerned. It is partly true that the

people are also not happy at the
moment,
What I would like to emphasise

here is this that it is not wise to ex-
aggerate things which are really not
true as it sometimes confuses the
people and they may take advantage
of the present situation in doing
certain things which are not called
for. The situation in Bengal, Bihar,
Assam and Madhya Pradesh and
other places is not quite smooth. I
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have also visited some of these areas
and I can certainly say that the Gov-
ernment of India and the State Gov-
ernments like Assam, Bengal, M.P.
and U.P, have been able to tackle the
situation well. In spite of the crisis
that we see at the present moment,
1 can say with courage and convic-
tion that it is rather unexpected of
the people how to face ihat situation
and control it. About two months
before, T have myself seen the situa-
tion in Bengal and I can say that 1t
was rather difficult to understand
how it could be tackled. I can proud-
ly say that the siluation was tackled
by the Government and the party
and the people there in a right man-
ner which is not comparable wilh
any of the situation obtaining in any
part of the country, Prof. Guha is in-
ierested to politicalise the issue, 1
can say that the gruel kitchen in
West Bengal—] myself have visited
this—is an example of what they
have done. I

The allocation of food assistanie and
central finance to all the States is
really not satisfactory. We know it.
But how does the Centre get money
or foodgrains? From the different
States after procurement. If that is
not satisfactory, how can there be a
proper and systematic  distribution
system? We must understand this.

What I would emphasise is this
In spite of this crisis, when a call was
given by Government to all the poli-
tical parties to fight the menace and
when a dehoarding operation went on
on a big scale, except the Congress
and the CPI from the Opposition, not
a single Opposition party took any
initiative in giving support to  this
measure, When we were fighting the
hoarders in West Bengal, Prof, Samar
Guha wasg busy with JP (Interruptions)
You people kept quiet at that time.
Do not talk like this. You ask your
leader. Three crores were unearthed
before the Puja festival, Your party
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to the hoarders for getting money.
You only shout here and in the streets
When relies operations were going on,
you tried to collect people in  the
streets and instigated them to fight
against Government. Eve, then you
could not do anything. So please
keep quite. With the support of
Prof. Guha, JP, BLD and others, you
are not going to come into power in
five years You keep quiet.

18.27 hrs,

[ Sunt VasaNT SaTHE in the Chatr|

What I want to submit to the Food
Minister is that in the present situa-
tic.1 food and irrigation alone can deal
with the present situation. If you
really want to fight the situation, you
'must not concern yourself only with
allocation of foodgrains You must
think of tackling some basic problems,
The peasants and farmerg have got to
be inspired. I know he supports the
downtrodden But he must immedia-
tely call a conference of all the Food
Ministers and finalise measures for a
'minimum wage for agricultural labour.
He should also expedite land reforms.
Then he should attend to the utili-
sation of subsoil water. These mea-
sures alone can help us to deal with
the present situation fully.

I know I can couni on the wisdom of
the Food Minister, But he should not
be influenced by the comments of
the Opposition ang their exaggeration.
While they speak inside the House
like thev did, outside they are busy
with JP. Do not take cognisance of
their speeches. Prof. Guha is mourn-
ing and is frustrated seeing the huge
rallies of the Congress in Bihar and
Jaipur. This hag also made him angry.
But T would request the Food Minis-
ter to do his utmost on the lines
of the suggestions I have made.

MR. CHAIRMAN: Shri Mavalankar.

Some hon Members rose—

MR. CHAIRMAN: I have been

was keeping quiet and giving shelterrequested by the Minister of Parlia-
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mentary Affairg categorically in writ-
ing that positively at 6.30 the hon.
Munister has to be called. So at least
as far as the governmeni Side 1g coh-
cerned, those members who have not
been able to participate so far will
have to forego their claim, Shri Mava-
lankar will kindly cooperate by taking
only five minutes.

DR. KAILAS: You may allow one
or two members one or two questions.

MR. CHAIRMAN: Afterwards.

SHKI P. G. MAVALANKAR (Aome-
dapad); Quite lrankly, 1 snould have
uxed Lnyy aevale {o be pased dulelent-
ly, Dol on lne baslg 0l an agjoul rment
moton because jn such a motlon ag-
gressive and detensive posiuies are
siruck. ‘Lnis 15 nol 5 matter of any
party alone, this 15 a matter winch
voncerns lile entire nation. ‘Lhereture,
1 would have hked Guvernment tnem-
seives to have come forward with a
motion lor discussion svon atier the
return of Shry Jagnvan Ram fiom the
Home conference.

Anyway 1 would suggest that we
cannot make speeches here purely and
exclusively on the basis of emotions.
1t emotiong can feed people, lef us
have more of them, But we have to
tamnk ip terms of certain concrete
propusalg and concrete ideas. Ths
problem 15 not something which only
our country 1s facing. It is a global
problem: it iy a problem particularly
tacing the entire developmg world. 1
have not the time to go into details.
But look at the {wo books which have
come out. One js by Barbarg Ward
and Rene Dubos Orly One Earth. It
i published in the form of g report
in time for the Rome conference. It
ciearly lays dowy certain basic facts.
The developing countries of the world
are facing this tremendous problem.
While population ig increasing at the
rate of 11.5 per cent, in spite of the
utmost effort food supply is increas-
ing only by 6.9 per cent.
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That report says that the widening
gap has to be bridged until we do
something concreately and massively
about increasing food supplies and
restricting the population, 1 am afraid
inat we will go on attacking and de-
fending and that iz not the way to
solve the problem. 1 wish that this
motion had cuome in dilterent form.
I am glad that no lees a person thun
Shri Jagjivap, Ramj)i hag become the
new Food Mumster. Babuji re-
turned from Rome recently, Even
in Rome he must have seen that the
Home  Conference produceq more
words than food. 1 would have very
much liked the Government of India
to advance the idea of the World Food
bank go that irrespective of jdeological
differenceg would go to those countries
which are in need of it, irrespective
of whether they are behind the iron
curtaia , .. (Interruptions),

oft WY TaTe o (wera) ¢ w1d
B. &% 4Q § | HA{T W, WL AT
AT TTEH T QY gET R AT A7
ZTEH &1 UST | G 4= AT # I
# g famt g g

gaafs wgwa : AgaEr @
g7 | R 9 frae §ATaa s S @
X, OGHT I4§ «gT 91 | 9 F 9§ ¥
TET A7 qa 9T {9 FTES goyg oy &
g1 | fRar A/ AW FT GARTE H,
e[ # 9T FTAT § vy o1 IAr Y
e %7 94q AEAAFL A1 F 7T T |

SHR] P. G. MAVALANKAR: I am
glad that a seasoned and eminent Par-
liamentarian Shri Jagjivan Ram has
iakep charge of thig portfolio and I am
hopeful that agriculture wil] receive
the right priority. Secondly, the
food produced should be disiributed
properly and it should not be allowed
fo be houarded by criminal and anti-
social elements. The public distri«
bution system should be strengthened,
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We 'must change our attitude, In-
stead of trying to go head with indus-
trialisation we must first set our agri-
culture right by having a right prio-
rity. If we do that the other sectors
will take care of themselves. Let
food, and agricullure be given the first
priority., Qur priorities were mis-
placed. 1t we have to produce more
food, major and minor irrigation works
and the generation of electrical energy
should also be given egual importance.
In this context I do not want to re-
pealt what has been said about the
Narmada Water dispute. It should
be expedited by the Tribunal because
that is the only way Lo solve the prob-
jem quickly. Twne recommendations of
the Finance Commission make it 1m-
pussiblg for drought hit States to get
adequate financial assistance. Stales
Lke Orissa, and Gujarat must be
given massive assistance, 1 cowne
from Gujarat and this year we
had great difficulties Jagjivan Ramji
knows that it will be very difficult
next year, beginning from January
1975. Kharif has gone and Rabi is
not promising That is the condition
in many other paris of the country
also. Iy we give agriculture the first
priority, within the forceable future,
nexi five or ten years, things would
improve 1 hope that the new Minis-
ter with his experience and resource-
fulnesg will tackle the situation effect-
tively and boldly.
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THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI JAGJIVAN
RAM): Sir, I approach the delicaie
gubject of food, which is no doubt in

a distressing situation, with all  the
tbumility at '‘my command. 1 agree
with the last speaker that the best

way to discugs the subject would have
been mnot through a censure motion,
especially at a time when fortunately
for the country, the wholesale and
retail prices of essential commodities
have shown a markedly downward
trend. T have said that fooq is a very
delicate subject and it reacts very
sharply to even the slightest sugges-
tion this way or that way. So, while
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discussing it, care should be takep 1o
see that we do not disturb the trend
that hag started in the country, I am
not saying that the country is net
passing torough a very difficult situa-
tion. It is, nobody can say it is not.
That is not the claim of the Govern-
'‘ment. The problem created by flood
and drought is colossal. The area
and populatioy involved are 'much
larger thap the area and population
oy many countrieg of the world. To
tackle such z problem to the General
satisfaction of the people involved is
something wikuch should be appreciat-

ed. rtfe

Frof. Guha who initiateg the debate
18 an emotiona) person. In &ll sin-
cerity he puts the subject with all the
emotion that he possesses. He start-
ed with the humanitarian ip him be-
ing the uppermost. But when he was
ending the politician in him over-
powered the humamtarign in him. I
have all appreciation for what  he
said. Only he has not the proper ap-
precialion of the situation we are
dealing with. 1 will not claim that
tnere is no distress to the people in
the affected areas. There is, but
everything will have to be judged in
the context of the overall national
situation what is our national income,
what is our per capita income, what
is our lowest per capita income, what
percentage of our people have the
income with whidh they can afford to
have nutritious food, what percentage
have income with which they can only
subsist and what percentage have in-
come with which it is very difficult
even to subsist. So, the present gitua-
tion will have to be judged in the
context of the overall national situa-
tion You ecanngt judge it apart from
that. I think if Mr. Samar Guha
will bring his scientific, analytical
mind to bear on the subject, he will
agree that whatever has been done in
this 'matter, ie. providing relief in
affected areas, is really an achieve-
ment by the government. He has
said that this question should not be
considered from a political angle. As
Food Minister, 1 would make it quite
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clear that politics in the matier of
food and agriculture has never
weighed with me and shali never
weigh with me.

KARTIKA 28,

People are ip disiress. But is it
correct to say that because of that
alone there are  starvation deathis?
When we hear so many people have
died of starvation, is it not open for
us ag responsible persons to verify at
least a few of them to see whether
those allegationg are really correct and
borne out by facts or not? When we
at the Centre hear such reporis, when
such reports are brought to our notice
by some persons, or they appear in
newspapers, we do refer them to the
proper agency in the States concerned,
and il is only afier verification by them
that we make any statement whether
there have been starvation deaths or
not. This again will have to be con-
sidered in the contexi of the overall
national situation. Something appears
in the paper and some  people read
between the lines. Or the correspon-
dent himself says “it is reported thal
such a thing has happened”; he does
not take the responsibility for what
he says or sendg to the newspaper.
That sense of objectivity is not there
whether the reporier verifies what
has been reported is correct or not be-
fore the news is published. If a veri-
fication is done we will find that many
of the cases reported are not correct.

I have got figures of cases whidh
have been verified by the State Gov-
ernments, on the basis of the allega-
tions made, and in some cases il has
been found that the people who have
beep, allegeq to have died of starva-
tion are still alive and are in proper
health. Then it is found that some
people who have been reported to
have died because of starvation re-
cently had actually died a few years
ago.

SHR] SAMAR GUHA: 1t is cruel
to quote only one or two such ins-
iances.

SHRI JAGJIVAN RAM: I would
request Samar Babu to have some
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patience, 1 will straightway gay that!

this does not meapn that there is no
case of distress. Having said that in
some cases after verification we found
fhat some people who have beep re-
poried to have died are still alive and
some people who have been reported
to have died of starvation recently
died a few years ago, I would straight-
way concede there are caseg where
people have continuously been in dis-
tress for want of purchasing power,

SHRI
(Howrah):
there is no starvation death?
reply categorically.

SAMAR MUKHERJEE
Do you mean to say that
Please

SHRI JAGJIVAN RAM: I will not
reply categorically, If you have com-
monsense, you cap understand it.

SHR1 SAMAR MUKHERJEE: By
referring to comrmon sense ;ou are
trying to cover up a reality... (Inser-
ruptions).

SHRI JAGJIVAN RAM: In our
country even in normal times there is
a large percentage of our population
whose income is such that they can-
not afford to have nutritious food, If
you follow tnat, what ig the inference?

SHR1 NOORUL HUDA: Please tell
us,

SHRI JAGJIVAN RAM: 1
you can draw your inference.

SHRI NOORUL HUDA (Cachar):
The motion is on starvation deaths
and there are reports of starvation
deaths ... (Interruptions), We have
gone to those places ourselves and
seen the condition ....(Interruptions,)

said

SHRT JAGJIVAN RAM: I am not
yielding. So, according to the conven.
tion what others speak should not be
reporied.

MR. CHAIRMAN: I would inform
hon. Members that only when the
Minister yields they cap speak. I do
not want to strike out of the pro-
ceediny anything now, But please
bear this in mind.
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SHRI JAGJIVAN RAM: The diffi-
culty with the hon, Members ig that
they want me to serve their political
ends. I may assure them I am not
going to oblige them.
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SHR] SAMAR MUKHERJEE. The
way you are replying will gerve our
purpose.

SHR]I JAGJIVAN RAM: Why do
you feel so much disturbeq then. 1
am stating the facts. These are the
facta.

SHRI SAMAR MUKHERJEE: The
Apsam Government has admitted that
there have been starvatipp deaths....
(Interruptions)

SHRI JAGJIVAN RAM: 1 repu-
diate that. Why are you so anxious
for admission of starvation deaths?
You want that that will serve your
political purpose? You do not want
to serve the national purpose.

SHRI SURENDRA MOHANTY; You
are also trying to cover up politically
by saying that there are no starvation
deaths . ., (Interruptions)

SHRI JAGJIVAN RAM: You took
a flight to Rome. You cannot see
anything except Rome, What you
see is nothing but Rome. (Interrup-
tions). I am amazed that when we
are discussing a very serious situa-
tion, the people brazen-facedly try to
bring in humour in that.

SHRI SURENDRA MOHANTY: 1
take strong exception to this kind of
vemark by the Minister. He cannot
get away by calling the Opposition
Members brazen-faced. It is beyond
your dignity.

MR. CHAIRMAN: It is not un-
parliamentary; you know the English
language very well.

SHRI JAGJIVAN RAM: I do not
propose to offend anybody. But I
must again repeat that when we are
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discussing a serious question m which
the whoie nauon 18 involved, 1in which
a large numbper of peupie are suitering,
does 1t pbehove any hon. Member ol
this House to bring in lighter or
humorous things jn tnat I am put-
ting it to you in all seriousness. If
anybody mus.00k me of what 1 said,
1 would again appeal to him to revise
hig opimion. 1f he would consider 1n
his cooier and saner moments, he
would feel winat he 8aiq was not jus-
tified op an occasion like this.

I need not go into the question how
1t has been said by hun. Member that
due to familure of rains consecutively
tfor three years and then excessive
raing in ceriarn large paris of the
country, ke north Hihar, North Ben-
gal, Assam, the standing crop was
practically daemaged. In certaip parts,
there were drought conditiong and in
many areas, the kharif crop could not
be sown. Even where 1t was trans-
planted, for want of rain and lack of
ingation facilitzes, it completely dried
away. That was the serious situation
that the country was taced.

We had some reserves ol foodgrains,
as the House is aware and procure-
menl was aiso done. We tried to
maintain the minimum of the distii-
bution sysiem.

My approach to this problem ip the
areag aflected whether by flood or
drought, is that if the affected people
are provided with some purchasing
power, we can avoid misery for them.
The necessity, therefore, for carrying
on hard manual work, lhght manual
work and even in certaip cases, pro-
viding consumptiop, loans to the peo-
ple who are not in a position to enguge
themselves due to physical condition
or social customs of society either
in hard manual work or light manual
work. That js the way we can avoid
'misery to the people. I am specially
using the word ‘misery’ because tho-
ugh it may noi be starvation point,
still they are put to a miserable con-
dition and if you provide them the
purchasing power, thai is the only way
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to avoid 'misery and distress to the
people becauge even if the foodgrains
are made available ang ong hag noth-
ing to purchase the foodgrains, that
1s not going to help them. Therefure,
we insist on the State Governments
to start free kitchensg to start provi-
sion of subsidised rotis and also pro-
vision of hard manual work so that
one can earn. All these three things
have been done in the affected areas.
One can say that the scale on which
they have started i1s not commensu-
rate with the population that is involv-
ed Well, that, again, may be a mat-
ter oy opinion. But what we have
tried to do is that we have asked the
state Governments that in all the
affected areas, affected by flood or
drought, workg should be started so
that the people get the purchasing
power. But where it is not possible
to start the work as for instance, in
Assam. North Benga) and Orissa, large
scale kitcheng have been started where
people are given free food. There may
be that at some places the arrange-
ments may be found not satisfactory
by some. May be that in certain
areas on a particular day there was
a larger influx of people thap the
number for which the provision is
made jn the kitchen and as a result,
they could not have been served. I
cannot rule out such a contingency
happening in a condition where we are
dealing with a problem on a collossal
scale and I think things have happen-
ed at places. We have been trying to
see thay more satisfactory arrange-
ments, develop.

A reference hag been made to the
new dispensation the Finance Commis-
sion has made that every State will
have to provide some amount as sug-
gested by the Finance Commission for
such natura) calamitieg and in the first
place, that amount is to be depended
upon in such a situation developing in
a particular State. But the Finamce
Ministry and the Planning Commission
have taken care to see that whep this
amount ig exhausted, the work does
not suffer and that the amount that
may be set apart in the next budegt
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may be spent this year. The arrange.
ment has been made because whether
it js deficit financing or inflation, hu-
man misery has to be avoided.

Then, the sowing season has start-
ed. Fortunately, last month's rain
has been of immense value both to
the kharif crops that were standing
and also for the ensuing Rabj season.
In certain parts of Bihar, Orissa,
Madhya Pradesh anq Maharashtra
where the kharif crops were not com-
pletely damaged this rain hag revived
the crops. Certainly, it has been
very very beneficial for the ensuing
Rabj season which has just started.

1 visited some areas and 1 found
that the kharif jowar and cotion in
Maharashtra and some of the stand-
ing paddy crops in certain areag of
Orissa have benefited. Also in Bihar
in Chhatisgarh the rain hasg been bene-
ficial ang it has given a neyw sense
of confidence among the farming com-
munity There have been widespread
rain in Gujarat especially in sowing
areas. Thig has not only given a new
sense of confidence to the farmers but
it has also reduced the burden on the
Government.

As soon as I took over I said and
1 say this on the basig of the know-
ledge that I have of the Indian vill-
ages. I saig that the shortage of food-
graing was mot as much as it was
shown tp be because I knew that the
farmers, -1 mean the rich farmers,
—were holding on to their stockd, in
the expectation that they will gey the
higher price, if they hold on, And
when I wrote to the State Govern-
ments for taking necessary action to
dehoard the stocks, well, it had some
effect When stockg came forward,
whep, they came to the market, natu-
rally the prices showed 5 downward
trend. Farmers in our countty are
very wise men; they are very patrio-
tic men as well. They will not try
to hold the nation to ransom because
they will see fhat very valuable for-
eign exchange is not wasted if they
could bring out the stocky which they
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[Shri Jag)ivan Ram] and that is unfortunate, \that the sur-

are holding. I told them, if they plus States try to show not as much

cling to their stocks any further, well,
they will lose mudn more than what
they are expecting. It had naturally
some effect. Apart from that, I wrote
to the State Govermrments to  take
action for de-hoarding from the far-
mers, that is, the big farmers. I sug-
gested to the State Government that
stepg will have to be taken under the
Essential Commodities Act, Defence
of India Rules ang also the MISA. As
a result of various steps laken in this
regard necarly one lakh tonneg of food-
grains have been dehoarded. If effort
continue like this more foodgrains will
be released. And, with the prospect
of next rabj crop, with the falling
prices, I am sure, more and more food-
grains will be coming to the mandis.

Mr. Mohanty asked me what amount

I require I will tell him if he comes

to me, But I will not announce it

here. )
SHRI SURENDRA MOHANTY:

What is the harm if you announce it
here? Why can't you take the House
into confidence?

SHRI C. M. STEPHEN: What re-
action it will have in the market? How
can that be announced here?

19.00 hrs.

SHR1 JAGJIVAN RAM: 1 am not
announcing it. When you will come
to me I will tell you what my require-
ment is and also the harm that will
be caused if I announce it here. We
are roughly allotting to the various
State Governments affected with
drought and flood mearly 9 lakh ton-
nes of foodgrains every month. This
includes wheat, rice and coarse grains.
1 do not want to take much time of
the House by giving the figures for
each States. They are available, but,
certainly, where the necessity ig more,
we are giving more. 1 cannot claim
that I wm meeting all that is demand-
ed because I have noticed a tendency

surplus as they have and the deficit
States try to show more deficit. So,
I have to strike a mean between the
two. But I think the quantity that
we are allotting is more or less com-
mensurate with the requirements of
the States concerneq in the situation
in which they have been placed on
account of flood or drought.

I went to Rome to attend the World
Food Conference. Certanily India
put forth a suggestion to the Confe-
rence and 1 am happy to say that the
appruach placed before the Conference
by India has by and large, beep ac-
cepted by the countries attending the
Conference. One Member—I think it
was perhaps Joshiji whg with all
seriousness tried to humour the louse
—tried to draw a caricature of the
Rome Conference. 1 will assure him
that the deliberations at Rome were
not such as to lend themselves for
drawing a caricature The lasy Spea-
ker, perhaps il was Shri Purushottam,
said that we onlv talked there. He
forgets that in democracy we mostly
tulk That is what he does in this
House as well. Even that talking cid
a lot of good to the developing nationg
and it was a gratifying thing to see
that a group of 77 developing countries,
moving together in all spheres, had a
tremendous effcct on the developed
nations and I hope the unity that was
established among the developing coun.
tries at the Rome Conference will
continue so that we can develop our
agriculiure and become self-reliant in
the matter of requirements of food-
grains of the developing countries.

I may inform Joshiji that when I
spoke in the Conference I did not
speak only on  behalf of India. I
spoke on behaly of the developing
countrie; of the world. If at asny
stage I brought in India, it wasg only
at g stage when I offereg scientific
and research asgistance fo the deve-
loping countries which may require

that assistance, Otherwise, whatever
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1 said was on behalf of all the deve-
loping countries of the world and per-
haps, that is one reason why the de-
veloping countries were attracted to-
wardg India.

KARTIKA 28,

Some friends asked, what has been
the achievement at Rome? The achie-
vement at Rome has been that there
is a consciousness among the develop-
g nations that they have been neglect-
cd and exploited all these yearg and
that they should move concertedly in
all spheres if they want to achieve
anything and there has been an aware.
ness op the part of the developed
nations that they can ignore the deve-
Jopment of the developing countries
only at their great peril. I think
these are the magnificent achievements
of the Rome Conference.

For the Rabi sowing we have assured
the Stale Governments that we will
meet their requirementg of seeds, ferti-
hisers tp a great extent and also the
credit 1 think we have made avail-
oble to the various States from our
own budget roughly Rs. 55 crores as
short credig loans. If further assist-
ance will be required, we will try to
tind and meet their requirements.

About Bihar or West Bengal they
required seeds and they approached us
at a very late stage. But even at that
stape We have made arrangements
1ram the Fuod Corporation or from the
Haryana Government to gee that their
reyuirements of seeds are fully met.

Asx 1 gaid, the situation is easing. I
will appeal to the Members of the
House not to say anything that will
disturb the delicate food aituation in
the coumiry. It is not my claim that
there iz no distress to our people in
the affected areas. Some of them are
in a miserable condition. I have no
hesitation in admitting that. But the
conditions that exist to-day are the
accumulation of the ‘economic and
eacial conditiong that have existed in
the country for years. It has not been
possible to disentangle ourselves from
the inequitous social set-up in our
country that affects the agricultural

2501 Ls—1¢
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production as well. If one compares
the productivity in the Western UP
and the productivity in the Eastern
UP, all the conditions being similar,
one would come to the painful conclu-
sion that the social conditions are alsu
a very important factor in ggriculiural
production. Where one works himself
in the field or where one works entire-
ly by hired labour, the productivity
shows a grear variation. That social
set up also is a factor to reckon with
in our agricultural production.

The day T took over this respongi-
bilrty I was talking to my officers of
the various departments ang I said
that my effort will be to see that there
is no necessity of a Food Department
at the Centre. Ang that can be done
only when we develop our agriculture
in such a way that we become self-
reliant in our requirements of food-
grains. With our rivers with sweet
water, with our inexhaustible reser-
voirg of underground water, with our
fertile goi] and with our sturdy far-
mers, there 1g no reason why we can-
not become self-sufficient in our re-
quirements of food.

And during the period that I will
he incharge of this Ministry, [ may
assurs the House that it will always
be my endeavour to develop irrigation
potential in such a way that even in
the worst monsoon, our crops may not
wither away.

1 am conscious of the fact, myself
being a student of Science, that even
after all the achjevements of Science,
Science will have to stand as a pigmy
before the giant of Nature, All the
same, the pursuit of Science will con-
tnue to add to the happiness of
mankind.

India, in its agriculture, will try
to enlist all these scientific and techno-
logica] developmentg for increasing the
agricultural productivity in our objec-
tive of achieving self-sufficiency in our
requirements of food. I may tell Shri
Cuha—I bow to him-—that the ap-
proach to food should be kept out of
al] political considerations. He should
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join in our efforts to see how we can
jointly lesgen the misery of our vast
mass of people. It will go a long way
m our Garibv Hatao programme, if
we can show that there 18 no one in
this country who hasg not taken his
bread during the night. There would
be ng children who will not be given
the necessary nutrient for their pro-
per development. This endeavour
should be above all party considera-
tions, that is, by raiging the stature of
this nation, by our stature we can say
that in India nobody is hungry, nobody
is unhoused and nobody ig unclad.

It would have been better to discuss
thig problem-—a delicate, serioug and
the nationa] problem—not on the basis
of an adjournment motion but on
some other bagis. Having done that,
1 appeal to the House anq the mover
of the Motion that with all his emo-
tions he will also think of withdrawing
his motion,
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SHRI SAMAR GUHA® Mr. Chaii-
man, Sir, I was hearing the speech o
Babuji with much . . .

PROF MADHU DANDAVATE
(Rajanur )+ We respect the Chair not
to ask questions My only submission
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is this thay in the course of the
debate, you told Dr, Kallag that you
would permit the questions Iater,
Wou}d you permit us to put questions
now?t
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MR. CHAIRMAN: I dig ne¢ say
that. I only gaid that I ghall consider
that later. I congidered that and I aw
not allowing that now.

PROF. MADHU DANDAVATE:
The Chairman spoke like a Minister!

SHRI BAMAR GUHA: I heard the
speech of Babuji with much regpect
and expectation. But it appeared to
me as if Babuji has become a doctor
who was giving very good advice to a
cholera patient: ‘Wait, we are prepar-
ing a very good kind of chloromycetin
and when it 1s prepared indigenously,
you will be saved; don't worry, ou
policy is fine, cur objective is nice and
our hope iy very glorioug and humani-
tariar’ 1 have heard the speeches of
many other friends It appeareq (o
me that this Parliament has prepared
a bundle of speccheg as good relief
articles for those people who are
anxiously looking to this Parliament
for « few morsels of food

1 have been accused to be an emv-
tional man. Manv people may not
know, but at least Babuji kmows that
1 picked a word of Swam: Vivekananda
‘Daridra Narayan’ and the word of

Romakeichna  Ffirg AYar afqg fmr in

my young days, and I was greatly
inspired by thegse maximg of these {wo
pgreat men., When I find Daridra-
narayan, the mother and the son fight-
ing each other to snatch a morsel of
food from each other, when I find &
mother leaving her dead child or a
child dead in the arms of the mether,
when I find a mother wantg to get a
ladle-full of kichexi in addition with a
dead child, when 1 find parents giving
up their sons and daughters ¢ither to
be sold or to be lost, when I find that
parents are killing their ehildren and
then trying to kil] themselves, when
1 ing many Muslims divorcing their
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wives to get rid of these problems, a<
a human being, I will become a woonen
hearted, stoic person, only worth
living either in a jungle or a cave, If
1 do not become emotional. I will
congider it 13 a blessing of God to
remain emoticual in such a situation.
The duy I ceas? 10 be emotional-—
cmotional nat for gny personal purpose
but {0 be in tune with the emotion of
Daridranarayan—then I think the day
has come for me to quit. I do not
speak with the voice of u hypocrite;
1 have not learnt the art of Machia-
vellian politics. I speak from my
heart: I feel through my heart and I
work through my heart and I consider
this a blessing of God. If I do not
respond to the misery of the people
around me, what gm T for?

373 KARTIKA 28,

Muny people have accused me ol
exaggeration. For that very reason
1 have alarted from my own constitu-
ency. In my own constituency, T have
seen and verified. 1 have said there
are two kinds of them, one directly
duc {o complete emaciation, devitali-
talion, decay from within, eating of
the vitals by himself, of his own flesh,
and another king by taking adulterated
food ang having the cholera type of
diar.hoea, a larger number of deaths
being due to that. I verified not only
from Government gources when I men-
tione( the figure of T00; I verified from
the Chairman of the Medical Asso-
ciation I went round the villages
Babuji would believe me when I say
that ufter the last session 1 could not
take a day's rest; I was doing as much

as T could moving about though
I could not still do much I
may tell Babuji thay 1 am also
a student of science. I have my
emotion but my ‘emotion is back-
ed by statistics and  scientific
argument and scientific  facts.

1 say 700. The Chalrman of the Me-
dical Association said that it would be
a thousand. To be on the wafe side I
deducted 30 per cent. About the others
I have not 3ald a single word of my
own. I have only quoted the reporia
and statements of the Comgress Mi-
nisters, Congregg M I.As, and Con-
gress Presidents. If it is exageration
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who 1s guilty of exaggaration? Me ot
your loyal associates or colleaguest
Here I have got one piece and I hope
you wil} verify it It is in the Hin-
dustan Standards.,. (Interruptions)
tions)

MR. CHAIRMAN: I tell yeu that it
15 totally wrong. You cannot cross the
floor and go to the Minister and give
something to him like this. You have
to give it to me. Pleass do not do
again. [ do not wish to use strong
language. 1t may be a good expression
of your emotions or whatever It is.
You should not play to the gallaries
in this manner. You muaet allow me
to regulate the proceedimig... (Inter-
ruptions) This sete a bad precedents
and it should not be done.

SHRI SAMAR GUHA: Du you ac-
cept the challange? You arg ; student
of science and I also belong to your
faculty. The challange is this. 1 have
said that according to my pesonal in-
vestigation in my own constituency
there were about 700 deaths I huve
not quoted Shri Premod Das Gupta
uand others w ho have also issued tate
ments [ have not quoted any opposi-
tion leaders.

MR. CHAIRMAN: Will you address
the chair for a change?

SHRI SAMAR GUHA: Wil Babuji
accept the challenge snd institute a
National Commussion to investigate
into the reports of starvation deaths,
to find out whether they are real or
whether it is political propaganda from
West Bengal to get money from the
Centre. Let{ the Commission he .iven
15 days to pget at the facts.

SHRI JAGJIVAN RAM: I have ap-
preciated his emotiong and I have ap-
preciated everything he has seid. I
have never challenged anybody nor do
1 accept challanges.

SHRI.SAMAR GUHA: The issue is
whether thers had been thoussnds of
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starvation deaths, whether the Gov-
ernment has provided adequate relief
for the starving people. I am not rais-
ing the basic issue of agricultural pro-
duction or the constructipn of irri-
gation works or the price policy. I
have not raised the cuestion of the
import of food or the issue of nutri.
tions food or additiomal proteing con-
ient, or increasing the per capita con-
sumption. I have said that you
should feeg the people who according
1o the official record are starving and
are facing famine conditions. That i=
the only appeal I made to the Gov.
ernment. The Government ig taking
shelter under the Finance Commis-
sion’s recommendations. If there Is an
earth quake in Delhi or Lucknow or
Calcuita which is not covered by the
Finance Commission should nothing be
done? . .. (Interruprions)
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MR. CHAIRMAN: You have
taken 40 minutes for your first
speech. 1 will be highly ob-
liged it you finish by 7.30.

SHRI SAMAR GUHA: It is not
codified in the Finance Commis-
sion’'s recommendations. Are you

not incurring extra expenditure on
that? When these natural calamities
have overtaken West Bengal, Assam,
Orissa and other parts of the country,
would you be bound by the Finance
Commission's recommendations? Last
year you spent Rs. 300 crores in the
drought prone areas by way of
central assistance, But why have you
not given a single rupee to West
Bengal, Assam, Orissa, ete.? You did
noy answer that. My only point s,
get food from wherever you can,
either by deboarding or by import or
even from Mars. People want food.
That is the only basic issue. People
are dying and you have to save them.
For that, no logic is needed, At least
keep them in skin and bone for the
coming few monihs. To that you
have not replied,

The hon, Minister and the Congress
members spoke laudably about the
distribution system. Coming from a
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rural constituency, 1 know it is the
policy of the Government to kill the
producers in the villages to feed the
urban people, You talk about distri-
bution of food in urban areas. It is
my experience that infrequently the
village people got ration through
fair price shops, not frequently. We
should feel ashamed of it. They got
usually makka and milo and oo oc-
casions wheat, that too only 100 to
200 gms per head per week, which
is not even sufficient feed for the
chicken, That is how you are feeding
the producers of rice and wheat in
the villages. This is the one basic
reason for famine in the rural areas
and people are dying not in urban
areag but in rursl areas. My young
friend, Mr. Das Munsi was S0 wvoci-
foroug about gratuitous relief. In my
constitueney, 1.5 per cent G.R, was
given 5.D.O. admitted that 70 per cent
of the people in Contai are facing star-
vation, ie 10 lakhs. A few days ago,
when I led a demonstration before
the SDO's office, he said that this cir-
cular has come {o distribute 1.5 per-
cent reducing the quantum, but
raising the total number of recipients
to 8 per cent. West Bengal Govt.
said Rs. 125 crores were distributed
among 22 million people Leaving
aside the establishment, maintenance
and other contingency expenditure, it
comes to Rs. 10 crores. That means
per head Rs. 5. That meang 1} kiloa
of rice or 2} kilos of atta that you
have given per head for 3 months
These are the figures given by the
West Bengal Government. It is not my
figure.

Babuji, forget the Finance Com-
mission as you did in the case of
Maharashtra, Gujarst and other
drought-prone areas last year when
you gpent Bs, 300 crores. You have
not otarted any development projects
of any kind in the eastern region and
you cannot expect the benefits of it
On the plea of the Finance Commis-
sion's recommendations, do not with-
hold your central help. You must
come out with ceniral help to feed
the people and save their skin and
bone.

376
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Lastly, I have not done polities Lill
now, I tell you there was massive
demonstration in my constiluency, I
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could not provide them transport.
They come from only 7 miles and
they were 15,000 people. 1 first de-

sided to take 3,000 or 4,000
with me for the satyagraha. I did
not do it in the name of any party
but for the famine relief committee.
Then I thought that if it is a big pro-
cession with so many people, if we
go like that, I will be first arrested,
then the people will be lathicharged
and there will be looting of the
whole city. To avoid that, T stopped
that and I alonc offered .alyagraha
with 25 colleagues. I do not want to
play politics at all, But, at the same
time, I will tell the people in autho-

people

rity nol to have feasts in five-star
hotels not to indulge in luxuries but to
do something for the amelioration of
the condition of the glarving people. If
they continue 1n their present  be-
haviour, T told Mr, Dias, “do not ex-
pect me to behave as [ behaved on
the 4th November, Whatever may be
the conseguences, I will not allow
my people to die. I will fight
If there is firing, firing there will be
because the fire of hunger 1s
powerful than the so-called police-
firing.”

them.

more

MR. CHAIRMAN: The question

is: t

‘The House do now adjourn™

MGIPND=M-="2501 L. 5—978
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The morion was negatived.

19.32 hrs.
ARREST OF MEMBERS

MR. CHAIRMAN: I have to inform
the House that the Speaker has re-
ceived the following telegram dated
the 19th November, 1974 from the
Police Commissioner, Nagpur:—

“Shri Jambuwant Dhote ang Shri
Ram Hedaon, Members of Lok
Sabha, arrested and taken in custody
at 1205 hrs. today (19-11-74), at
Nagpur under section 342 IPC and
Section 7 Criminal Law Amend-
ment Acl, 1932 by Shri V, B. Desh-
pande, Police Inspector, Sitabuldi
for slaging dharna at New MLA
Ilest House, Nagpur, and causing
obstruction to MLAs and MLCs
from going out to attend session
ol Asgembly and Legislative
Counci] at Nagpur. Both of them
being produced before a Magistrate
to day.”

18 324 hrs,
BUSINESS ADVISORY COMMITTEE
ForTy-NINTH REPORT

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU
RAMAIAH): I beg to present the
Forty-ninth Report of the Business
Advisory Commitlee,

—

19.33 hrs. ’

The Lok Sabha then adjourned till
Eleven of thg Clock on Wednesday,
November 20, 1974/Kortika 29, 1896
(Saka),



